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INTRODUCTION 

I, the Chairperson of lhe Standing Committee on finance, 1avmg been 

au1hor4sed by Lhe CommUtee, present this Fifty-EighU1 Report (Seven eenth Lok Sabha} 

011 'Demands for Grants (2023-24)' o· lhe Ministry of Statrstics and Prograrnrne 

Im plementa lion 

2. T he Demands far Grants (2023.-24) of the Ministry of Statistics and Programme 

Implementation were laid on lhe Table of the House on 08 February, 2023 under Ruis 

331 E of the Rules of Procedure and Con due of Buslngss in Lok Sabha. 

3 . The com tll iUee took o raf evidence of the rep resentatlves of fhe Min isuy of 

Staiis'ics and Programme In pleme tafmn on 28 February, 2023. The Commrt1oo wish 

lo express "reir thanks to the ropro.sentalives of the Ministry o· Statistics and 

Programme lmplementa ion for appearing before U o Comml11ee and rumlshrng the 
ma1erial and inromiation which the ComMlttoo desired in connection with the 

exammatlon ot the Demands for Grants (2023-24). 

4. Tile Committee conslae red and adopted this Report a their Srtring herd on 

15 Ma rc:h, 2023 

5 For facility of refe,ence the Obseruations I Recommendations of the Committee 

have been printed in bold at tna and oflhe Report. 

New Delhi; 
15 M~rch, 202,3 
24 Pha~guna, i 944 {Sa k.a) 

(V) 

SHRI JAYANT SINHA, 
Chairperson 

Standing Committae on Finance 
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REPORT 
PARTM I 

CHAPTER - I 

fNT1RODUCTORY..f3RlEF PROFILE OF mE MINlSTRY 

A. ORGANISATION AND ITS FUNCT~ONS: 

1.1 The Ministry of Statistics and Programme lrnplemerrtation (MoSPI} came into 

existence as an indepe dent Ministry on 15th October 1999 after the merger of the 

Department ot Stat;stics and the Depru1n1ent cf Programme lrnprementaUon. lhe 

ministry is the nodal agency for the planned and organiz.ed development of the 

statisHcal system in the country and coordination of statistical aclivfties among dffferent 

stakeholders In Government of 1ndla. State Governments a.s, well as meeting 

naquirernents of the International Agencies. 

1.2 The Mlnlstry of Statistics and Programme Implementation attaches oonsiderabfe 

Importance to coverage and quality aspects of statistics released 1n lhe country and 

uses technology to achieve the same. Th~ statistics released by the Ministry are based 

on adminJstrab"ve· sources. surveys and ·censuses conducted by the Central and State 

Governments and non-official sources and studies. The surveys CQnducted by the 
Ministry are based on scientific sampling methods and are supervised by the National 
Statistical Commission. Data Is ool lected through dedicated fleld staff wti o are regularly 
trainad in tha ccnoepti and definitions of the items and I.he .scope of the sLJrvey_ In line 

with tile ~mphasis 011 the quality of slntistics released by tile Mlnisrry, the 

methodologmcaJ lssues concerning the compilation of national accounts are over seen by 
an Advlsory Committee on Nationa I Accounts, I ndustrlal Statistics by a Standing 
Committee on r111dustria l Statistics ~nd price and cost of Irving indices by a Technk~I 

Advisory Committee on Price Indices. The Ministry compiles dala sets based oo current 

' data, after applying standard staHstrcal techni~ua.s and extens,ye scrutiny and 

su pervisron. 

1 

·. 



• 
I 

1.3 The Ministry has two wings, vtz,. Stat1sacs Wing, ca lied National Stat1sUcs Office 
(NSO) and Programme Implementation (Pl) Wing. The Programme lmplemenhation 
Wing has two Divis1ons, name1y (i) ~nfraslrncture and Project Monitoring and (ii} 

Members of Parljament local Area Development Scheme', B~sides these two wings, 
there is a National Slettstical Commis.sion (NSC) croated through a Resolutrcm of 

Govemme nt of J nd ia and one autonomous knstilute viz. ~ ndta n Statistic~I I nstilute (iS I) 
whtch is d~clared as an inslilute of national importance by an Acct of Parliament, known 
as "Indian Statiistical Institute Act No. 057 of 1959". 

B, NATIONIA.L STATISTICAL OFFICE (NS·O) 

1.4 Th~ Natione1 Statistics Offioe (NSO}. an attached office o the Ministry, 

coordinates the :statistical activities in the country and evolves statis ical standards.Its 
activities lnter-alia includes compllatlorn of NaUonal Accou ru.s, ~ nd!ex of lndustria I 

Production, C<>nsumer Price lndic0s for Urban/Rural/Combined, Huma·l"I Development 
Statistics Including Gender Stalls~lcs and Ecor:mmic: Census and irnparlt~g lralning in 

Offlolal Statistics. National Sam pie St1 Ney activities are conducted tt:i rough a 

subordJnate office of thls Ministry nameliy, Field Operations Division (f"OD).NSO also 
assists ln1 the devel-opml!lr"lt of statistics In rhe States and Union Territor ies and 

dissem[nates Energy Statistics, Social and Environmental St~tistics and prepare~ the 

National Industrial Classlfication. 

National .Accounts 

1.5 The National Accawrds Dfvision (NAO) of N.SO is responsible for preparation or 
natlonaf accounts. which include the estimates of Gmss Domestic Product (GOP}, 

N;:1tiona! Income, Government/Private Final Consurnptkm Expenditure, Cap~~ I 

formation and Saving afong1 witn ~staiki of transactions of institutional sector5. NAO 
annually bringiS out a publication titted .. Nationa I Accounts Sta.tis . cs•, con ta lni ng these 

s:tat~tlcs. NAO is abo respons3ble 'for p:reparation and retease of Soppty-Use Tables 
(SUT) and Input-Output Transaction Tab~es (IOTI) from time to time. NAO mamtams 

l 



liaison with ~ntemalional organilalions on matters refated to estimation of national 

income. 

1.6 NAD provides tochnlcal gurdanoe and support to the State/ UT Directorates of 

Economics & Statistics (DESs} on compilation of estimates of State Jncome and retated 

aggregates, inc,uding esUmates of State Domestic Product. State level estimate:s of 
Gross Value Added (GVA) and Gross Fhced Capital Formation {GFCF) in respect of 

supra-regiona~ sectors, namely, Raitways, Communication, Services re~afed lo 
broadcasting. Flnancia~ Servrces and Canltal Govemmen1 Admjnis~raUon are furnished 

by the NAD for the purpose. 

1. 7 In order to ensure comparability between the Nallonal and State revel est4mates, 

ttle NAD cornpifes comparab'e estimates of Gross and Net Stale Domestic Product 

(GSDP/NSDP) by economic activirty and Per Caprta Income estimates. ln consultatior1 

with the DESs. 

1.8 In com pJranoe with the Special Data Disseminatfon Standards of lhe lnternarkmal 

Monetr;iry Fund (IMF) and as per its own policy. the NAO retease.s annual and quanerfy 

estimates of GDP from time to time as per pre-specified schedule ·given In Advance 

ReleaSie Calendar. Schedule of release of various estimates by NAD in year 2022 rs 
given below. 

Calendar for Quart1erly Est I mates of GOP 

(~ Q3 of 2022-23 28th f ebruary 2023 
(ii) Q4 of 2022·23 31st May 2023 
(iii) Q1 of 2023-24 31st August 2023 
{iv)Q2 of 2023-24 30th Novemb&r 2023 

0 1: April-June, 02: Juty-Seplember1 03: October-December, Q4; January-March 

C~rendar for A nnua' Estimates of GDP 

(iJ First Advance Estimates for 2022-23 
(ii) First Re'Jised Estimates for 2021 -22 

. . 06th January 2 023 
281h February 2023 



(iiO Second Advance Estimates for 2022·23 
{iv} Provisional Estimates for 2022s23 

Cadre Control -ISS am d S S 5, 

2-6~ F,ebruary 2023 
31st May 2023 

1.9 The Administration: Divls1o.n of lhe Minislly functions as he Cadre Controlling 
Aulhortly of offices of Indian Statistrcal Servlce (JS S) and Suh ordinate StaUsttcal Sen1ice 

(SSS) cadres lncl ud i ng matters re laiing to their training, ca rear progression and 
manpower planning. 

1C. THE PiROGRAMME IMPLEMENl ATION (P'I) WING 

1.1 o The Programme lmplementalicm Wing has the following. re siponsi'bilitir: s: 
(J) Mon~tori ng the perlorma nee of the country's eleven key Inf rastru c~ure sectors. 

viz.. Power, Coal, Steel, Railways. Te'leoommuriications, Ports, Fertilizers. 
Cement. Petiroieum & Natural Gas, Roads and Civii Aviation The 

achi~vemenl:lperformance of current month and for the cumulative period of th-es.e 
sectors Is analyzed with refereri~ to the pre-~et targets for the morith a11d for lhe 

cumulative period and U1e achievements during lhe corre.sponding month and 

cumulative period forthe previous year. 
(ii) Monitoring of al Central Sector Projects costing ~150 crores and above. 

i:ha mcinitori11g of the fmplementaoon of lhe Central Secior Projecis above Rs. 150 

crore is done Chrough the mechanism of Onane Computerized Monitoring Sys~em 

(OCMS). The constant persuasion of the I PMD has resulted ,In lmp roved reporting 

and now majority or the pub fie sector enterpliMs are reporting on~line. The 

physical performance is measured in ·terms of mileston~s and percentage physical 
progress against the target dates and quantities wnemas the financial 

pertormar1ce is measured on a yt?tarly basis v.rith respBCt to the Link expenditure oni 

each project JPMD brings out the follovt'ing reports and iorward lhe same lo Prime 
Minister's Office, Gabinet Secretariat Ministry of Finance, Nlti Aayog, and ttie 

oonoemed administrative Ministries. 



(fii) fmpfsmentatlon of Members of Partiament l ocal Area Development Scneme 

(MPlADS). 

MPLADS 

1.11 The Members of Parliament Local Area Development (MPLAD) Scheme is an 

onggjng Central Sector Scheme fmplemented by tne Programm~ Implementation wing 
of the MoSPI. The scheme is governed by a set of Gutdelines ts.sued by the Ministry 

wMch rn ave bee 11 rovised from time to Lime. The bask~ obJeottve of the MP LAD Scheme 

Is to enable 1he Hon1ble Mernbern of Parliament to recommend creatio11 of durabfe 

community assQts of national priorilles viz.. drinking water, primary educc:1tion, public 

health. sa11Uation, and roads,, elc.MoSPI. as tlie Noda~ Ministry, is responsible 'far policy 

forrnulatfon, release of funds and 1eval uation of implementation oi lhe Scheme . The 

Ministry rereases the enmled funds to the Members and moniltors the overall posi!ion of 
i unds rtde:ased, c:ost of works sanctioned 1 funds spent. etc. This schema i>S Grants-in-

Aid from the Government of Ind ia1, a-s Special Central Assistance to States for 
ex"penditu.m to be incurred f m the crealfon of deve3oprnenta I cDI11mu nlty worl<s 
recommended by Hon'ble Members of Parliament The allor:::at.ion. of funds under th~ 

scheme is made on annuaf basis. The MPLADS has a f~ed yearly all0>calion of amount 

of 3950.00 Crore as p-er the entitlement of~ 5.00 cmre per MP (per anrmrn) for 790 

Hon'ble MPs of both Lok Sabha and Rajya Sabha. Under this soherne, the Members of 

Parliament (LS&R.S hoth) have a choice to recommend lo tlie concerned District 

Collemors(s) for worka of.capital nature to the tune of~ 5.00 crore per year to be ta-ken 
up 1ln ·fheJr respective constitm~mcif'B'S/States for creation of durable assets based on locar 

needs. The amount of anrmal entitremQ·nt is released by MPLAD Division in two 
insmlments. Funds re~eased lo lhe district aulhor1ty by the Government af India are non-

lepsable. Funds raft in the- dls1rict can be carried fonvard for utilization in the su'.bsequern 

y~ars . Further., the fµnds not released by the Government of India in a year will be 
· carried forward for mal1d119 re!eases In Che subsequent years subJ9Ct tQ the fulfi~ment of 

c::rlterla stipu£ated. Hte District Authorities execute development works on the 
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recotnrnendatton of Member of ParUa rnent i 11 accoroanw with the ex~anl 9u idellnes 

prescribed by the r~spective Slate Govemments. 

ID. NA llONAl. STA TlSTU CAL COMMISSION (NSC) 

1.12 The Government of India, th rough a MaSPl resolution dated 1st June, 2.005, 

der;:ided to set up the Nattonal Statistical Commission {NSC). The NSC Is, inter-alia, 

mandated lo evo've poncles, priorities end standard5 •n statistical matters and provCdes 
technical advfce to monltor I enforce statistical prlor~ies and standards pertaining to ttie 

national stati~llca1 system . . 
1.13 T he NSC has four part-time Members bes·des a partellme Chaltperson, each 

having specializaNon and e;>jperlence 111 spedfied :sta1Hstical tietds. CEO, NlTI Aayog Is 
an ex-officio Member of the Cornmtsslon. The Chief Statistician of ~nd.ia is the Secretary 

to NSC. NSC has a permanent secretarfat headed by a SAG Level Officer. assisted by 

supportlng staff. from MoSPI. 
1. 14 The main functions of the Commission are to evolve strategies for improv Ing the 
statistical system of the country, besides serving as a nodaJ and empowered body fo r all 
rore sLatistlcal activities of the country and evolving, monitoring, and enforcing statistical 

priormes and standards. 

E. IND~AN STATISTICAL lNSTmJTE (ISll 

1.15 I nd1an StalisUcal lnsCitute {:IS I) is an alJtonomous insdlution under Mo SP I and ,s, 

devoted ta research, teaching in Statistics and it:s applications tn r~lated subjects, 
natural sciences, and so~ia~ sdenoes. 1he tnstilute was estab lished on 17th December 
in ~he year 1931 by Prof. P.C. Mahalanobis, at Ko!kata, West eengal. In addition to the 

headquarters located a\ Kolkata, the 151 has Centres at Delhi, Beng~luru, Chermai, 

Tezpur1 (North-East Cen~re) and some outly~ng Units and branches located at MumbaJ. 

Puna, Hyderabad and G~~dih~ The institute gejned the :status of an lnslib.Jtkm of National ... 
~mportance through Indian Statisti:ca~ Institute Act, '1"959, known as .. Indian Sta.tlstJcaJ 

Institute Act No. 057 of 1959". MoSPI providias Gran.ts-In-Aid to ISi for its runctloning, 
academic activities and infrastructure ere.au on and ma lntenanre. 



Deg,reestcourses offered 

1. 16 The ISi conducts various courses (bachelor1 post.graduate diploma, masters and 
PhD degree programs) in various subjects, with prime focus on statistics mathematics, 
quantitative economics. computer sclence and such other subject re,ate-d to statisbcs as 

rnay be determined by the Institute from time to time. Over the years, the institute has 

developed a sel of unique research and acade.mrc programme, whmh are cross-

di.scip!inary ln nature. These programmes cater the unique need of statistloaJ ana lysis of 
~arge scare data collected at diffsrent govarnmont and non-government sectors. The two 
recent additions to 1he academic programs are M. Tech In Cryptofogy and Securiiy at 

Is I Kolkata and Post Graduate Diploma in Agricultural and Rurn I Ma age rnent with 
Statisticaf Methods and Analytics (PGOARSMA) In the Giridih branch. 

RC Bose Ceritte for Cryptolog,y and Security 

1 .17 The RC Base Cent-re for Crypt a logy and Security has bee 11 esma brisll oo at IS I 

Kolka1e. to promote interd isciplinary res-earch in Mathematics. Computer Science and 
statistics towards furtherance of teaching. re...~arch as.well as training and development 
In Cryptology and Cyber Security. rt acts as a national hub for cryptographtc 

requirements, cutting-edge research activities and 1ndi9enous capacity buwldlng1 to rulfHI 
the growing demands at the natronal revel. The Centre is funded by MoSPI as a part of 
the Grant- n-Afd to the lndian Statistical Institute, under a separate line in the budgel 

-
Innovative Multidisciptinary Study Centres 

1. 18 Apart from ~ontrlbuting to knowledge dissemination .and talenl developmenl ISi 
continues to woirk on Inn 0rvaUve multidiscipJinary app licatlons to address iss ue-s of 
nationaJ importance. Tov.iards lh~, ISi has arso set up two Ceritre<s of Excellence, 

namely, Centre for Artific ial Intelligence and Machine Learning at. ISi Kolkata. and 

Centre for research on ttrn Economics of Climate, Food, Energy aJld Environment 

(CECFE E) a.t I SI DelhL These centres work at cutting edge inte rdl~ciplrna ry a re as of 
research lncJuding in rt1a0Mirie leamfng and cryptology, and ln climate change. other 

1 



recent examples include contributions or iSI made in the areas of currency 

management. understanding extinction risk of wildlffe, accurate assessment or 
consumer confidence. development as welJ es assessment of encryption 

methodofogias, a~essment of risk from counterfect currencies. improvement of defense 
production systems, understanding level of d eanliness of towns and cities calibrated by 

ttleir inherent oomple:idty and development of nationaJ coa'l ,Index. ISi scientists made 

significant 1oonlributions In understanding the biology· or covid-1. 9, the epide rn io log, lea I 
aspects or Us sp.read and modeUng and predicting tfle infecUons. Several notable 

contributions have also been made in the field of Artificial lnte111gence. Cryptology & 
Cyber Security, Data Science, Pattern Recognition, Compulatioru1I lnteHigence, 

Blolnformatlcs and Statrstical Quality Control etc. The studies undertaken by the 

institute have been recognized by several awards at National/lnternat anal level. 

1.19 The institute take fnitiatives lo widen Its reacii by encouraging1 the muJti-
disciplinary stud les as also promoting research program mes and oourses In statistrcs: 

mathematics; computer science; quantiLatll\le economics; quality. re1tebfllty and 

operations research· quality management science; cryptology & securityN library & 

informatio11 science; statistical methods and analytics and various fields of phy&cs & 

natuml sciences and sodal sclenoes in the emerging areas and to benefit public at 

large. 
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BUDGET 2023-24 

CHAPTER II 

BUDGET ARY ALLOCATION 

2. 1 The Demands for Grants u11der Demand No. EH3 for the Mlnislry Includes a 
budget proposal of !l 5443.40 cure for thfJ year 2023-24. The demand under Revenue 

rs~ 5409.92 crore and 11.:Jll'lder Caipltal is~ 33.48 crore. The M1ni;rtry propo<Sas to 

underta1<e lwo Schemas namely, (i) Capacity Development (CD) Scheme arld (H) 
Memb~r of ParUament Local Amg neve!opment Scheme (MPlADS). 

Revenue 
[f 5400.92 croml 

~ 
! l 

Sche:mu Non~S1chem e 
(~ 4526.25crore) (e 983.67crora) 

- . - -

Budget 2023·24 
f' 5443AOcrore) 

! 

- -

Capital 
(f 33A8 c ro re' 

~ 

1 
Scheme Non~Scneme 

(' 32.25 i:rore} [' 1.23crore) 

-. . . I ~PP.EN 
DfX-f 

T~INIS.TR'V OF STATISTICS.& PROGRMtME llMPLEfdeNTATION 
.Stntam.ont .sllOwfTig B'E, RE a llt.d Actuals fair .w:w~z1, Zil21-2Z 2022-23 anti BE for 2023·24 

-
(TotO"t1 S~'lieme a"1tf Total No;ill-5cheme·J -

. (Rs Jn 
le kits 

20.20-21 w21~22 2022-23 2023-24 

BE RE .Actua BE RE AC'tua BE RE (•)Exp BE 
I I endtcu 

l"O 

. (based 
0111 e-· 
tek9'a 
as on 
:J.1 .. 12. 
22) 
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NON-SCHEME 202.3-24 

2.3 The Ministry's Non-Scheme budget of~ 884.90 crore m 2023-24 is pnmarily 
satary oriented as Che major function of the Statistics Wmg (NSO) is ro conduct oerisus I 

surveys. collect, analyses and d15$eminate data, which is a staff intensive function. The 

major components of the Non-Scheme budget for tho Ministry during 2023-24 are given 

belO\•.I: 

Object Head Budget % of to ta I Non-
(f in lakh) Scheme Budget 

Sala_rfes 33539.26 37.902 
Rewards 

1'70.35 0 .193 
Medical Treatment 

423 07 0.478 

Altawanoes 19187 75 21.684 
TC 585.99 0.662 
if raining EXpenses 133 98 0 03B 
Domestic Travele 611' .67 tl.6'91 
i::oreign Travel 15.62 0.018 
Office Expenses i/42.79 kl 839 
Rent Rates and Taxe5 for land and BuUdlngs 337.68 tl.382 
Dfinting and Pub~cation '20.97 (l.024 
Rent for Ottlars 81.76 0092 
Digilal Equipment 145.40 0 051 
Materials & Supplies '10.00 !).01 j 
Fuels & Luhrlcarrts. 32 .5 f 0 037 
Adverti&i'1g arld Publicily ~ 10 0.002 
Mrnor Oillil and erectric. Worlts 95.56 0.108 

11 



Professional Services bs.02 0.040 
Rep.air and Maintenance 114.49 0.129 
Otf'ter Revenuo Expendlb.1re 23.97' 0.021 

International Contribut[an 22.00 I0.025 
Grant in Aid General (IARNllN) 6.06 ~.007 
~rants-in-aid to IS~. Kolkata 32229.00 JG.421 
Capilal 123.00 0.139 
rrotaJ 86490.00 

2.4 The Ministry prav1des Grants-Jn-Aid to Indian Statistical Institute {ISi) for i~s 

functioning, academec activities and infrasln.leture creation and its maintenance as parl 

of the non-Scheme component of the budget. tSI is devoted lo the resea rch. teaching 

and application of slaUslJcs. natural sca.ences, and social sciences. The nsltlute gamed 

the status o" an Institution of Natronal Importance through Indian Statistical Institute Act. 
1959. Section 4 of the ISJ Act empowers 1$1, rnter-alia, to grant degrees and diplomas m 

~latistCc:s, mathematics, quantitative econ om lcs, computer science an1d such other 
subjects rerated to slatistlcs_ From the bud.gel of the Ministry, an amount of~ 322.29 

crore hes been kept as grants-in-aid to the Institute. as nan-Scheme allocation during 

2023-24_ 

2.5 National Statistical Commission Non-Scheme budget for the year 2023-2.:1 has 

been pegged at ' 1.52 crore. 

2.6 Trend of Non-Scheme all0i;3tion indicates an lrmrease from ~ 864.59 crore in 

2022-23 (RE) lo' 884.90 crore (BE) dunng 202.3-24. 

SCHEME 2-023,.24 

2.7 The Minlstry is presently implementing two Central Sector Schemes namely, 
capacity Development (CD) Scheme and Members of Parliament Local Area 

Development Scheme (M PLADS)_ The total Schame budget proposa I in 2023-24 for U~e 

Mtnistry is~ 4556.50crore. 

2.8 Out of the total Scheme budget of ~4558.50 crore, '600.00 crore ls. earmarked 

for Cap~city !Development ,(CD) Scheme. Tiie object·~head wise al location of 
expenditure of CO Scheme is as follows: 
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10bject Head Budget % of total! CD 
(t' itn •akh) Scheme B udget 

Salar~es 699,94 1.167 
Rewards 11 .89 0.020 
Medlcal Treatment 35.50 0.059 
Aflowances 454.76 0.756 -
LTC 13.36 0.022 
TrainlnQ Expenses 911.00 0.152 
Domestic Travels 3641.80 6 .070 
Fore;an Travel 245.50 0 .409 
Office Exoenses 3632 11 6054 
Rent Rates and Taxes for Land and Buikfings 5626.55 9.377 
Printing and Publication 252.22 0.420 
Rent for Others 200.00 0.333 
DJgital Equipment 361.00 10.602 
Matetlafs & Supplies 31 .96 0.053 
Fuels & luorjca.nts 88.00 0.143 
Advenisina and Publicity 1307.10 2.179 
Mfnor Civil and electric Works 787.88 1.313 
Profession al Services 35773.44 59.622 
Repair and Majntenance 690.00 1.150 
Awards & P~es 22.75 0.038 

--Other Revenue 8cpena iture 104.24 0 174 
Gra nt-io-.A1d·Genieral 887.00 1.478 
Grant-in-Aid-General for NE R 1819.00 3.032 
Motor Vehicle 20.00 0.033 
Machinery and Eaulpment 114.00 0190 
ICT EquiDment 1590.84 2.651 
Buildinus and Structures 1086.00 1.810 
Inf rastruclure Assets 80.30 0.134 
Furniture & Flxtures 154.00 0.257 
Other Fixed Assets 14.86 0.025 
Land 165.00 0.275 
Tota l 60000.00 

2.9 An amount of ' 3958.50 crore has been provided in BE 2023-24 under MP LADS. 

2..10 Grants-in-aid (under Scheme): The proposed outlay under gra(1ls-m-~1d 

during 2023-24 is~ 8.87 crore for Capacity Development scheme (Non-North EastJand 
' 3950 00 orore c.i nder MP LAD Scheme. 
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Sch eme-w1s.e allocation of BE .. BE._&Actua I Exp&n dltu re 2020-21, 2021 -22,2022~ 

23and 2023-24 

(Scheme Budget) 
(RsJn CfOTV} 

20209 21 2021 ·22 2022-23 

E'!:penditure 

SI. Name of Ute scheme Ac ual BE RE Aclueil BE RE (ba'Se d on e-
No. ~xpenditure e'Xpenditure I lekhi;1 on 

31 ,12 22) 
Cent rel Sector S~hemes( 1 to2} 

1 capacity Oeve lopment 647.15 598_36 347.00 241 ,70 562.10 347.50 217.84 

2. NPIOSI 28.52 0.00 - 00.01 0.00 0.00 

Tolal MOSPl(without 647.15 626.88 347.00 241 .70 562.11 347.50 I 217 84 
MPLAOS) 

P.J.Wlng 

3 MPLA.DS '1106.15 20.10 2633.50 1732. 12 3965.00 3965.00 1605 56 

Grand Scheme Tota1(MOSPI~ 1755.30 ,646.sa 2900.50 1973.82 45?.7 11 4312.50 1823 ~2 

2.11 There has been a shortfall m fund utilization by Rs 356.66 crore in 2021-22 

against the BE of Rs 598.36 crore~ and Rs344 27 crore In 2022-23against the Bud9ei 

anocation or 562.10 crore (62.24% shortfall) under Capacity Development. On heing 

asked to explain tfile reasons for the huge mlsmatch bstwee n budgetary allocatton and 

its uUliza1ion, lhe Ministry 4nter alja stJbmilted the follo~ng written reply as stated below· 

The Capacity Development (CD) Scheme has three components namely , CD 

(Ma1in), Economic Census (EC) and Support for Statistical Strengthening (SSS}. EC and 

SSS are lhe Sub-schemes of lhe CD Scheme. The budget allocated and ,expe ndi~me 

incurred under CD Sotieme are as under; 
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(Rs . in Cr) 

2021-22 2022-23 

Exp. 
BE RE Exp. BE RE (as OR 

Nam& 19.02.2023) 

CD(Ma~n) 284.92 270.2.3 235.73 452.46 3191.95 251.19 

EC 280.00 64.77' 0.89 57.01 2.0.00 0.'15 

SSS 33.44 12.00 5.08 52.63 7.55 4.31 

CD Scheme (T otalj 598.36 347.00 241 .70 562.10 347.50 255.65 

ThLc1.lmQ.c@tnit I Sub-Scheme wlse 11ea.sons for savings 

CO{Majo) : 

Th9 major reasons of s~vings under CD(Main) Scheme includes I e following: 

.. 

.... 

(i) Thtil' funds allocated earrnarked for Computer Centre under CD(Main) Scheme 

were to be utilize"d tow.atds payment to 1he Service lnteyralor (S I) in tile National 

Integrated Information Portal (NllP) Project. However, as lhe payment u11der 

N~ IP was linked t,o achlevrng of the milciston0s by the SI and s~nce lhe S I could 

not aoMeve m;llestones tlmely, the payments could not be releasecj and hence 
ltle· budget alJocCJtion could not he utilized optimally. 

(ii} Due to COVID-19 pendemio, the various outside trn,ining programmf?s. Fnctruding 
• ~ I '~1 ' t • Ii • • I t ' •, 

oversea~fleaming comp-anent of lhe ·~nd la n Statfstltat"'Se~i~ · (· ISS) ciff1cers badly 
0

a1fecied. Futiher. ·s~me of the planned mee1in9s couk:l notbe conducted in view 
of the restrictions to control the spread of Covid-19. 

(iii} Budgetary requirement for p rocu~ment of tab lets which j15 the essentral 

requirement for shifting af survey operatiom~ on dlgltal platform (e-SIGMA} was 
projeoted Jn the proposal for extension of CD Sch~ ma and the procureme11I 

pro<Cess -was in'itiated in 2021 <22 pursuant to recomm endBtions of Expenditure 
I • 

Finance Committee for extension of CO Scheme. Procurement has accordingly 

been cornpfeted in 2022-23 for on-going surveys with due appmvEJl:s. 
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SSS Suh- Scheme: 
Under the SSS Sub - Scheme, funds are released to the Directorates of 

Economlos & Sl&tistics of the State<S/UTs wtth whlch MoU, d€lineating the activities lo 
be carried out and the targets/outcomes to be achle:ved under the Sub- Scheme, is 
signed. The period of MoU Is generally three years. After s1gn~ng of MaU, funds in the 

form of grants-in-aid e!lre n.31leased to the concerned StaleJUT rn tne form of ins~almen!s_ 

While the first lns~ment ls releaged as advance 1 the subsequent lnstatm ents are 
re leased subject to 80% utilization of previous fnstalrnerJls and achievement of 

commensurate physical progress_ 
The total requirement of funds in terms of Budget/Revised Estimates in a 

particular financial year is worked out after assessing the progress of States/UTs based 

on the physical and fimmcta1 progress as reported Jn their Monthly Progress Reports 

(MPRs). The BE of Rs.33.44 crore for the FY 2021·22 arid the BE of Rs.52.S3 crore for 
the 1FY 2022-23 was accordingly fonnulated. The expenditure under SSS sub~scheme is 
contlngent upon raising of demands by the States 1 LITs which are implementing the 

sub-scileme. The currently implementing Statos/UTs which were expected to seek their 

second or thlrd Instalments during 2022·23 have not raised request for further fund 
release as per e~ecta.tions. Thus, the allocatlo11 rn the FY 2022-23 has been reduced 

from Rs .52. 6:3 crore lo Rs.7 .55 crore at RE stage. 

EC S ub:Sc:heme 
.:. · ~he\3~eridihfre for.EC. In FY ze21"..2.,.2 Wa& 011iy Rs... · O.$~ : c·r~rtt, mtai.n"ly 9u~~J~ · 

' I 

non-release of -payment lo 1he. implemen1~ng1 agency (C~,C) as they could not ·achieve 

the fina~ payment milestone. The fina l payment milestone indudes ltnaUzetlon of 7 EC 

database, release of National Report. Data/IT asset migrat1on, etc. Vi de a 

communication dated 21.06 2022, C SC has requested for release of dues of Rs_ 91. 68 

Cr. Due to non-resolution of 7 th EC daia issues. several follow-up actMlies as per the 

E~<;; ·could not he. ~nltlaled during the p.eria.d 2()21·23. Further, due to t;:OVID-1'9 

· pandemic scenado. fleld visits of offtoers, planned studies, meetings/.rseminars tor 7th 

EC remained resbicted. 
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Region in respect of vartous activitres by National Sarnple Survey Organisation 
(NSSO) and SSS Sub~scheme of CD Scheme. 

NSSO release Grant-in-Aid to 5 North-Eastern States namely Arunachal 

Pradesh, Manipur , Mizoram, Tn;pura and Sikkim fo r conducting a.ample surveys 

for various rounds of NSSO. The DES's of lhese NE States take up the worlc: of 

Socio Ecormmics Survey for CentraJ Sample on bet.air of NSSO 1n addrtron to the 

coverage of their State Sa mp le except S ikkjm. NS SO compensate them for therr 

services through release of Grants,ln·afds every year. Fllrther, part of the budget 

altocated under GIA transferred to Freid Qperatrons Division (FOO) of NSSO 

which is utilised far carrying out survey acti\lllles In the North Eastern region. Tne 

expenditure involves. mainly, the r·ernuneration and TAIDA of manpower hired for 

conducting survey operations and expenditure towards lhef r training and 

qualitative supervision. 

Under the SSS Sub~Scheme, Grants-in-Aid of non-recurring natu'e are 

provided to the States/UTs for rmproving their statisticaf capacities ::md 

operations for colrectlng, compiling and dtssem1nating rali~ble official stalishc~ ." 

2.14 Further when asked about the reasons for the de-cline of the percenla9es share 

of this head to 57.8 percent in 2023-24 as compared to 2022-23 share, Mrnistry 
fll mished the following reply : 

Ille reasons of decline or the percentage share of this head to 57 .8% in 2023-24 

as compared to 2022·23 share, are es under; 

Based on the past trend of utilizafion of funds under the SSS Sub· 

Scheme, the proposed BE for North Eastern Region (NER) has been r·educed 

from Rs. 21.07 crore in 2022-23 to Rs.2.850 crore in 2023-24 This has been 

worked out based on 1he physical and financial progress ot States as rapor1ed in 

their Monthly Progress Reports (MPRs). Additl{)nal funds, ir required, will be 

s-0ught at RE stage. However. it may be noted that the proposed BE. under the 

SSS sub-scheme Is Rs, 10.31 crore for fY 2023-24, out of wtlich Rs.2 .850 crore 

is provisioned for NER, which is more than 10% of ttie proposed BE. 
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2.12 When ,enq1ulred about tne existing monitoring rne{:hanism of the Minislry of 

Statistics and Programme Implementation regarding fund anocation at each evel and 

the itnplementat;on of Schemes I Programmes being run by the Ministry, MOSPI rn a 

written reply slated: 

·MoSPI has two Wings viz. Statistics Wing and Programme 

lmprementatlon (Pl) W.ng. The StatJStrcs Wing is responsible ror aH s atrstical 

activities of the Ministry. The Pl Wing monitors high \lalue Central Sector 

Infrastructure Projects (co~ting Rs. 150 crore and above) wllh respect [O lime and 

rost overrun and monitors the Members of Parnament Locar Area Development 

Scheme (MPLADS). 

The Ministry is taking all measures to ensure that 1tie funds allocated for 

Scheme$ are utilized . The expenditure is being closely monitored for taking 

timely remedial action, v.rhe-rever required , so as to avoid large scale unspent 

budget provisions. The activi11ss, vJhich are part I components or lhe Schemes 

are morlitmed regularly, through review meetings on physic.al and financial 

progress of the scheme. 

Progress: and activities under 7Ul EC are morlitored as per its governance 

structure. In addition to routine rev·ew in the Ministry by sen·or officers: Steering 

Committee, Expert Group, Central level Operations Committee, Stale Level 
Coordination Committee. State Level Operations Committee. Distrtci Level 

Coordination Committee. Contract Mon~torJng Committee, etc. are const ituted for 

monitoring & review of various aspects of 7th EC. Allocation and utiliza tion of 

funds in EC are governed by activities approved in EFC. Financial concurrences 

and administrative approvals are obtained for release of fund. rnsbursement of 
fund is through PFMS. 

2.13 On a query with regard to the nature of expenses incurred under the Demand 

No. 96 Major Head 2552t Ministry tn its written reply stated: 

-rhe budget provision under lhfs head of account of Capacity 

D~velopment (CD) Scheme is utilized for rerease of funds lo the North Eastern 
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Further, in so far as National Sample Survey Organization (NSSO) is 

conc~e med 1 ~fl accordance with the 9u ideli nes on revised procedure of flaw of 

funds under central sector soheme. is.sued by the Ministry of Finance Govt of 

l'ndia, expenditure under GlA 1hro gh Regional OffJC@S ot Field Operallons 
Division (FOO) o: NSSO may not be feas1bJe. So, lhe fund al located under the 

object haad GIA will compJetely be reteased to 5 NE states namely A ,unachal 

Pradesh, Manipµr. Mizoram, Trfpura and Sikkim for utilization. Therefore. the 

d amand under the object head GlA has bee11 reduced from Rs. 22 crore m FY 

2022-23 to IRs. 1 ~ crore m FY 2023--24." 

2. 15 Wilen enquired as to how this decrease of 57.8 percentage share of the BE 

aaocalion is expected to impact the rmp!ementation of the schemas and programmes 0 

the ministry and its fMptlcation 0 11 the achijevement of phys1ca I target under respective 

s-chemes, lhe Ministry rn a written reply $lated· 
In so far as NSSO ;;s concerned , the amounl under the objecf head GIA 

which is utilized for reJease of funds to the fwe North Eastern States has been 

reduced by Rs.7 crore (frorn Rs 22 crore in FY 2022-23 to Rs.15 crore in FY 

2023-24) to ensure the oo lin t.lily of the survey wor,k by the five North Eastern 

States. Further, the part of rund under the object head GIA which was earlier 

transferred to Field Operations Divis.ion of National Sample Survey Organization 

(NSSO} has now been stopped from FY 2023a24. The same amounr has b-een 
demanded fn BE 2023-24 by NSSO by increasing the fund in 0U1e1 obrect heads 

of CD scheme to ensure the continuity of survey activ1bes. 

With regard lo the tmptementation of lhe SSS Sub-Scheme. 1t 1s stated 

that it Js done by 1he DESs of tlle Stat~ I UTs. The activities to be implemented 

are de,ineated In the MoU signed between Govt of India and the respectNe 

StatesJUTs. The exp-enditur"E! incurred U!lder the sub-Scheme is c-0n ti11gent upon 

the requirement of funds by StateslUTs. The primary reason for decr1easing trend 

of funds released under the SSS sub - scheme ~6 due to noo-receipl of demands 

from the States. The States in turn could not undertake delmeated actJvitles a1t 

requisite pace due to COVID pandsmic in 2020-21 and 2021 -22 ttrnreby ~eadi ng 
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to decreased fund utnisation til1 2022-23. However, now the activities hav~ 

gained momentum and States are likefy to raise demands in 2023-24, Tt1e 
M ini.stry has bel!n rigorousfy following up with the Stahl!"S for smooth operations 

and s i;ccessful im pJementation of ~he sub - scheme by wa1y of hold 1 ng Joiol 
Review Meetings and regular com mun ica1ion. 

The b"udget alrocated under the head of ac;count 2552 in CD Scheme :is 

utUized for carrying out survey activities in 5 NE slates and re1ease of Granlsain-

Ald to the States/UTs under SSS Sub-Scheme. The expenditure details u ncler 
the object head GIA [s as follows: 

(Rs.. Ill C~uru) 

Year BE RE Expenditure 

2020-21 32.00 20.57 19.20 

2021-22 40.10 22.16 20.83 -2022-23 43.07 22.59 9.87 (upto 19.02.2023) 

2.16 On a specific query as to how ltie Ministry has, fared in the Capacity 

Development scheme components. the M•nistry in its vi'fitten reply stated as folrowfng: 

The major components of Capacity Oevefopment (CD) Scheme are as under: 

(I) h-nprovement of National Accounts Statistics. 

(ii) rmprovemenls in P ·oe Statistics and International Comparison 

Programme (ICP). 

(iii) Improvements in Social, Env•ronment and Allied Statistics. 

(iv) Improvements in Economic Sector Statistics 

(v) Training I Capacity Building of Statistica~ Personnel in Official Statisrcs 

and also to promote Officia l Statistics and research in Statistics through 

Internship Program me, Gra nt-,in-Ald to I nstiMio ns, I ntematlona I/National 
Awards rn Statistics, on the spot essay competition. ,etc. 

(vi) Str,engthen ing of Coordination wm1 Central and State Statistlca I 

Organizations. 
(vfi) Stfif~rngthen ing of Computer Centre of MoSPL 
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(virij Strength enlng of Survey Ca pabltltles of the NSO and undertaking nB'W 

surveys, 

(ix} To facifitate project monitoring of the projects under Infrastructure Project 
t 

Monitoring Division of this Ministry 

The Capacity Development Scheme has three components namely. CO 

(Main), Economic Census (EC) and Support for stat stJcal StrengUternng (SSS) 

The component wise budget allocated, and expenditure inoJrred und er CD 

Sclieme are as under. 

2020-21 2021·22 2022a2J 

Exp. 

BE RE E.Kp. BE RE Exp. BE RE 
(as on 

19.02.20 

Name 23) 

258. 218. 189. 284. 270. 235, 452. 319. 
CD(Mafn) 99 69 30 S2 23 73 46 95 251.19 

400. 486 451 . 280. 84.7 57.0 20.0 

EC . 00 3Q 76 oa 7 0.89 1 0 0.15 
I I 

47.0 - 33.4 12.0 52.6 

SSS 1 6.95 6.09 4 0 5.08 3 7.55 4.31 
-647. . 

CD Scheme 706. 713. 15 598. 347. 241 562. 347. 255.65 
(Total) 00 96 I 36 00 70 10 50 
,. :l'l10li!:l1 par lhe.~ruHDt E>r.111ts ill2l>-21. 2.ICl21 :.2~ &:rid 2022·23 1110 aepa.c:e ~U()JI h~ bi=co rn311e b" bl rove'Ylf!~ or p 
Nstloni:il Ac:counle 5'eliallc8, -.iprtrvamPllllB In Ee¢rtrx'!lii; $$1)1_0f Str.-t~lcii .and S1rer.gthcm1n1.1 or Survey Capal:lll i!!!: c4 N50 and 

. • . 1. 
rundeliakinit ne-,,. wrwya 1bese c:::ornporicm are p 11rt of i ho CO (Mnin) r4lome. ACCt<'lflf\illY. the e>:11l!flr;l11t,re. l!'lcur1e1d unlJief O'li!:se-

c:omporwit11 se pilrl Qf tllo wll.il expendtu~a llJllOltej un~r Ctl (Pt.:; l Sthcmo 

•' h · ., 

.. 

. 
;-

.. 



i 

lwnrovements in Social. Environment and A Hied Statistics; 

MoSPI is coordinatin9 for development of social. environment and multi-domain 

statistics. The ambit of sociaJ statistics Includes population, human development, 

emp!oyment and social justice, wnne that of mufti-domain staUstics includes gender, 

persons with dis ab ilitres and indicators related to Sustar nab le Development Goa Is 
(SOGs). The Ministry releases annual and ad-hoc publfcations on social, environment 

and the mutt£- doma1n statisti~ cited above. With the diverse. spmad of topics lo be 

covered under each of the subjects ror tiese publica ions, MoSPI Edso ooflates. a,nd 

oomp ites information sou reed from natronal survtJys, censusesl admlnislratrva d ala. 
economio statistics, remote sens.Ing agenci~s and environmental monitoring systems 

These data~et:s ~re then oomblned tn standard frameworks prescribed for these 

statistics, thus providing data, comparable across time and space. 

fmproyements Jn Ecooomrc Sector Statistics: 
For improvement In Economic Sector Stalist1cs, Ministry adopting the.best practices and 

methodology that are as per intemational practrces. Index or Ind us trial Prod uoli on (If P) 

is relBased every month as per tha standards, prescrjbed by Special Data Dissemination 

Standard (SODS) established by International Monetary Fund. 

Strengthening of Survey Capabilities of NSQ and undertakmg new surv@ys: 

As regards survey activities undertaken by NSSO, all efforts ha\'e been made to utilize 

the available budgetary re-sources for strengthening of IT resources and office 
- . ~ . 

lnfrastnrciblre; undertaking publicity measut~s and engaging manpower rescuro~ and 

lhelr training and other {jualitative measures for undertakin~ n~ surveys. namely, -

Periodic Labour Force Survey (From 2017). Annual Survey of LJnjncorporatad Sector 

Enterp~ses (started with initial six-monlh round from Oct 2019; currently second annual 
round, i.e. ASUSE 2022-23 is being undertaken from Oct 2022}, Time Use Survey (first 

round undertaken from January 2.019-December 2019) and laking up prtce collection for 

CPI (R) (from 201 ~),. .• 
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CHAPTER IU 

MEMBERS OF PARLIAMENT LOC~.AREA DEVELOPMENT SCHEME (MPLAIDS]: 

3.1 Th-a Members of Parlrament Local Area Development Scheme (MPLADS) was 
Jaunched by the 1Govt. of India on 23rd December 1993 to provide a mechanism for 

Members of Partfarnent to recommt:md wosts ot developmental nature for creation of 
durable community assets and for provision of basic faoilities including community 

infrastmcture, based on locally fult n~ds to be taken up in lheir ConstituencieslSrat@s. 

lnitiaJ[y, tl'le MPLADS was under the control of Ministry ot Rural Davelopment. The 
subject relating to the MPLADS was trnnsferred to the Ministry of Statistics and 

Programme fmplementaUon in October 1994. The scheme is governed by a set of 

Guidelines, which have been comprehensively revised from Ume to tirne . The present 

GuidelJnes were issued in June 2016.The basic objective of the MPLA0 1 Scheme is to 

enabre the Hon 'ble Members of Parllament to reromma!'ld creafio n of durable 

community assets of nationa l priorities viz. drinking water, primary educ.auon, public 

health, sariitation, and roads, etc. The allocation of runds under the scheme is mat1e on 

annual basis. The MPU\DS has a 1ixed year y allocation of amount of~ 3950 00 crore 
as per the entitfement of ~ 5.00 crore per MP (per annum) for 790 MPs of both Lok 

Sabha and Rajya Sabha. Funds released to he district authority by the Govemrnent of 

India a.re non•lapGable. The Dismct Aulhortties execute devetopmenl worl<s on the 
recommendation of Member of Parliament rii acoord-ance with lhe extant guidelines 
prescribed by the reis~ctlye State Governments. 

3.2 The salrent features of the MPLAO Schemo: 

(I) MPlADS is a Central Scheme fully funded by the Government of India under 

whfch funds an~ rereased in the form of Grants-in--a id di rectJy to the District 

Authorlti0s... 

01) Tfle funds released under the Scheme are non-lapsable, i.e .. tV!e entitlement of 
funds not released in a partlcula r year fs carried forward to the, subsequent years, 

. ' I \ 
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subject to eLigibility. At present, ihe annual entiUemen per MP/Constitutancy is 

5crore. 
(iii) Under MPLADS, the role of the Members of Parliamen" is limJted to recommend 

works, Thereafter, it is the resµonsibility of the District Authorit)' to sanction, .. 
execute and complete the works recommended by Members of Partlarnent withrn 
llle st.lpu lated time permd. . 

(iv) The e1ecled lok Sabha Members can recommend WQrks in their respective 
constituencies. The elected members of the. Rajya Sabha can recommend works 
anywhere ;n the State from which they are elected Nominated Members of the 

Lok Sabha and Rajya Sabha can recommend works, any\11here in tho country. 

(v) For the works meant for trust/society there is a ceiling of ~50 lakh for the lffehme 

of ea.ch trustlsooiety with certain exceptions as mentioned in para 2.5.1 and para 
3 .21 .5 of the Gurdellnes on MP LADS. An MP can recommend funds only 
up to~ 1 00 lak h in all in a financial year. from MP LAOS f untis for works lo 

trusts/soda ties. 
(vi) MP LADS worKs can be fmplemented in areas affected by oatu rat calarn tities I ike 

flood, cyolone. hailstorm. avalanche1 doudbur.st. pest attack, landslides., tornado, 
earthquake, drought, tsunami, fire, and biological. chemical. 1ad1ologrcaa haiar<!s. 

. et.c. MPs from the non-a.ffecled areas of the Stale/UT can also recommend 

permisslble works upto a maxi~um of ~25 lakh per annum in the affec~ed area{s) 

.in fhatState/UT. 
(vii) In Uie eV9nt af "Cala.mity of severe nature H (wl'lith is ·aecided aria de61a re.d by th~ · 

Government of I ndi~) in any part of the country, an MP can recommeiiid works up 
to ai maximum or f1 crore for the affected dlstricl. The funds In this regard wm he 

release.d by Ille Nodal District Authority of the MP C.'Uncerned to the State Nodal 

Department of tt1e affected Stare to execute permissible works as tt1 e procedure 

to this etfecl was amended v~de ttiis Mlnrstry's O.M. No. C-1912017-MPLADS 

daled2ll 10.20 U3. 
(viil) ln order to a.orord special attention to rtie development of area~ inhabited by 

Scheduled Castes (SCs) and Schedufed Tn"bes ~ST~). 15% of MPLAOS funds 
ar·e to be utlhzed for areas inha.bited by SC population ~nd 7.5% for areas 

., 
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Inhabited by ST populatlo11. In caS€l the constituency of a Lok Sabha M~mber ti.as 

Insufficient ST population, such funds may be utilized in SC inhabited areas and 

vice-versa. Further, fn case the constituency of a Lok Sabha M'ember has 

insufficjent SC and ST population (both put together) in the area, lhey rnay 
recommend wntks for the creation of cornmumty assets in SC/ST areas outside 
their Constituency but with In their State of eteotlon. 

(be} tf an elected Member 1of Parliament finds the need to contribute MPLADS funds 
to a place outside lhat State/UT or outside tile constituency wifhin lhe Sta'e 10 r 

both. the MP can recommend ellglble works, under these Guidelines upio a 

maximum of ~25 rakh in a finanoJal year. SLtch a gesture on the part oJ an MP wiU 
promote national unity. harmony, and fraternity among the peopte, at the grass 

roots 1level. 
(x) The MP may recommend maximum of '20 lakh pe year for giving assistance to 

OifferentJy Abled Cmzens for purchase o·f tncycies (manual! battery operatedl 

motorized), motorized/ battery op"Grated wheeJ chatr and arbficial limbs: and 
alds/devrces for visually and hearing-impaired. 

(xQ MPs may rerommend their MPLADS funds to akfed educational lnstautions 

which are receiving financial assistance from slate government and are 
recognized by a StateJUTICentraf Board of Serondary Educatjon in c~se of 

schools and by State/Central Unjversity in case of coJJeges and are ot charging 

commercial fee from students. Such aided educational inslilutions are eligfble for 

receiving MPLAOS funds for alJ permissible items under U'te Guidelmes with no 

ceiling. Both aided and un-aided educational Institutions. which are recoQmzed 
by a Board of Secondary EducalionlUniversity and are run by b'usts/socioties 

are eligible for receiving MPLADS funds for alJ permissible items under the 

('3uldeJines; lhe particular trust/society which runs the concerned educaliona~ 

inst.it1..1tio11 wifl be governed by the maximum ceiling i.e. 50 lakh imposed on 
truslslooc:teties under the Guidelines (para3.21}, 

(xii) Energy efficient Gomm unity Gobar Gas plants, Crematoria and structures on 

burial/ cremation ·grounds and non-<Xlnventronal energy systemsfdev•ces for 
Community use are inter alia included in sector VI & VII or Anrlexur~-IV(E) of the 
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Guidelines. Purchase of Stubble Clearing and Super Seeder machines subject lo 

fulfill'ment of certain conditions ls also permissible under MP LADS. 
(xifl)MPs may recommend MPLADS Funds for augmentation of funds for Scheme 

such as 'Swachh Bharat Abh~o· which provides for construction of individual 

toirets, subject lo provisions oonta[ned rn para 3.17 and 3.18 of the Guidelines on 

MPlADS. 

(xiv) MPs may recommend MPU\DS Funds for lhe Installation of W i-Fij systern m 

educational insUtulion, village, and sel'.ected locations subject lo certain 

condiUons. Purdlase of ~eptops subJ13Ct to certain conditions '9 arso perm1ss1ble 

for Government and Government-aided educational Institutions. 

(xv) Funds released by the Govemmen of lndla are deposited by ·the District 

Administra,t;ons in Nabonalized BanJts (lncluding1 IDBI Baink~)/Regional Rural 

Banks (Gramin Banks) v1hich are on Core Ba11king Pja'form with the Nationalized 

Bank as their sponsor, for each MP for the purpose of MPlAD Scheme. 

(xvi) The roles of Central Government, State Government. Dislrict Aulhorlt.Jes and 

Jmptemenling Agencies h~ve been clearfy definM In tile Guidelines on MPLADS 

for implementation of MPLl\D Scheme. 

Impact 
3.3 s•nce inception, the Scheme has benefited the local community by meeting 

various developmerital needs such as drinking waler facmly, ed1Jcation, electricity. 

health and family welfaira, lrngalion, non-conventional energy. community centers 

public ~ ibraries. bus stands/stops, roads, pathways and bridges, sports, etc. These 

works are sanctroned, executed and mon•toredl as per the provis ions of the MPlADS 

Guidelines. 

3.4 The Ministry has also fumished the following written submissions on MPLADS: 

nunder the scheme of MPLADS, since inception of the scheme an aggregate 

amount of ~ 58651.74 crore has b~en released by ltie Minisrry till 31 12 .2022 

During lhe same pe-riocl, the District Authorities a re reported to tlave 'ssued the 

25 



sar1cfrons for different Items o f work oosting ~ 59235.52 crore and against this ltte 

expendrture of~ 56600.23 crore has b@en achieved. 

(i) For managing the economic and hearth impacts of COvtD-19' pandemic. a 

decision was taken by the Union Cabi11et not to operate the MPLAD Scheme for 

two financial years 2020-21 and 2021-22. hence the budgetary outlay of 

~3960.00 crore under MPLAD scheme was placed at the disposal of Ministry of 
Finance. 

(ii) Department of Expenditure vlde lheir O.M. No. OM No.56(2)/PF-l l/2006(Pl ). 

dated 16-3-2:021 allotted funds to t:he rune of t 2, 200 iQO crore for release of 

pending insfa1rnents primarfly relating ta the year 2019-ZO, under MPLADS. out 
of which the Ministry coutd release 443 instalments :amounting to ~ 1107. 50 
crore in t=Y 2.020-21. 

(Ill) Department of Expenditure atrotted funds ID the tune of ~ 1172.50 orore for 
reteas0 of 469 pending fnstelrnents for lhe FY 2019-20 vide their O.M .• dated 28-

5-2021. The scheme was approved ·n November, 2021 and an additiona l 

amount of Rs.1583.5 crore was allocated t,o the Ministry on restoration of 
MPLADS during FY 2021-22. Consequently,~ 1732.12 crore has been released 

In FY 2021-22 . 
(iv) The Government has now restored the MPLAD Scheme for the remmmng part of 

the financial year 2021-22 and cornmued the MPLAD Scheme up to FY 2025-26. 

(v) During the remaining part of the FY 2021 ·22, the MiniSIJY '1\1'111 release MPLADS 
funds al the rate of~ 2.00 crore per Member of Parllament In ona insta1ment, on 

fuffillm~mt of criteria for the release of first lristarment of a Financial Year in 

accordance with extant MPLADS Gurdelines. 
(vi) During the penod of FYs 2022-23 lo 2025-26, the annual entrtrement per 

rvtembcr o- PaJtiament (MP} will remain at~ 5.00 crore whicti wl I be released in 

two instalments of ' 2 50 crore each, subject to the folflllmem o{ conditions as 

per the extant MP LADS G urde~ines. " 

System of Monitoring of Performance of Capacity Development Scheme 

(i) The Ministry has prepared a Monthly Expenditure Plan (MEP) with rhe 
objective of reviewing monthly as well as quarterly prograss of ufilrsatioo of 
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the budget and initiate timely corrective action. The expenditure is being 

closely monitored wherever required; so as to avoid Large scale unspent 
budge'l prrovisions. 

(ii) For each component of tlle CD s~heme, the physical targets are linked to 

ttle MEP ~nd the progress is closely mooitored through regular meetings.. 

(iiQ Monthly/Quarterly Expenditure Revrew meetings a re being herd to ensure 

proper utmsation of funds under the scheme. 
System of monitoring of the impJementation of MP1LAD Sd1eme: -

(i} Annual AH India Review Meeti11'1g with the Nodal Secretaries of the StatesfUTs 
is organized lo discuss the implementation of lhe scrteme 

(1~ The provisrons of guidelines are amended from time lo fme a n th"9 
recommendations/sugge'Stions of various s1akehofders if found reasible as per 

lhe objecti te of 1he scheme. 

(m) The Physical and Financial progress of the -scheme can be seen and 
mon Ito red by the various Stakeholders with lhe help of M P LADS portal. 

(iv) Traimng rs provided to dismct officiats to submit the online requisite elrglble 

documents in order to1 enable the Min 1stry ·for timely release of funds 

(v) The officers of lhe M inrstry vis ii varioua slatesldistncrs from time to trme to 

review the implementation of the scheme. 

{vi) The MoSPf. as a measure of steps for impro,1ement of e Scheme, has 

conducted a Third-Party Ph ysicaJ Evaluation of MP LADS wo rtcs in the FY 
2021 fn respect of 216 Nodal Dis ricls across lhe c.ountry fof lhB assets 
created in Districts under MPLADS during the period from 01 .04.20'14 to 

31 .03.2019. The agency has submitted fts final report on 31st August, 2021. 
Accordingly, lhis Ministry is in pr·ocess for revision of Gulde1ines and 

revamping of M PLADS port a I in consu llalion with major stakeholders " 

3.5 Actual expenditure under MPlAO Scheme were Rs. 1732.11 crore an 2021-22 

and Rs. 1605.58 crore (as on 31 12.22) jn 2022e23 . The Committee wanted fo know the 

reasons for lhe decreasing tr8nd in MPLAOS funds utiJiz.ation/retease: the Ministry 1n 
their written reply submitted the following as srated below: 
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Ministry has released f nds to ttie tune of Rs.2052.5 crore under MPLAD Scheme 

durl'ng tfle AnancraJ Year 2022-23(as on 14--2-2023) as compared to Rs.1732.11 crore 
dunng the FinancJnl Year 2,021-22. That Is, there is no decreasing !lend ht release of 

funds under the MPL.AD Scheme. 

3.6 Wh.Ue deposing before the Committee on 28.02.2023 in connecnon with 

examination of Demands for Grants (2022-23), representatives of the Ministry made Ule 

follol.Nf ng oral subm lssion on MP LADS: 

. ... 
~ 

uFor the MPLADS ihe normal BudgeJ of .Rs.3950 crore has returned. Tfrls year, ii 
is Rs.3958. 50 crorel Bnd Rs. IJ.5 crore is for other acltvities such as website. and 

guidalfnes. In 2020-21, tire Scheme was suspended lemporBrify. Thal is why the 

exp~nditure ls /ass in 2021. In 2021-22 the amount was received only in 

NovBtnber. So, we have been able to spend around Rs. 732 crore but from this 

year we are back to the normal, and Rs.3965 crore was fJle- lolai Budget. Out of 

that, till 25th of FebmaJY> we nave utilised Rs.2123 croro. BEE for the next year ;s 

Rs.3958 crore, which is the normal, Rs. 5 crore per annum for per hon. Member 

of ParliamentSo far as MPLADS is concamed, as you have mentioned. this is 

tl1e schome totally funded by the Govemment of India. Jts obje·ouve ts to enable 

hon. MPs to recommend works of davelopmenf natura ;n lhelr constituencies. 
The roe us ls on crearion of durabf e assets. Annual Budge/ ary atloc:ation per 

tJnnum is Rs.3950 croro. Enlitiemenr is Rs. 5 r;rore pFJr MP, per annum in ,wo . . 
\iflslalmenls@ Rs.2.5 crore. tn 2021-22 ff was· re'duced to ~s.2 croro becbJvliJ'tt 

•.., ' t J L 
startf)C/ Jata irrNov~mber. The .admln expend#ure is two per ct}nl whteh goes fmrrJ 
the MPs' fund. and tha governance includes a sat of guidelines." 

• t 

3.7 Regarding funds released under the MPlAD Scheme, the Ministry Jn thel,r Po~I 

Evidenoo reply fu mish fol lov~ng: 

UFunds to the tune of Rs. 8, 612 crare have been relGased during 201 !f..23 •, 
(till 28-2-2023), which is 67.65% of the fatal allocation of Rs.12, 730 crore dunng 

the period. Further. funds to the tune of Rs. 2, 135 crore hav<J been released 

• -. 
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during fh.a FY 2022-23 (till 28-2-2023) wl1ich is 54.05 % of the total al/ocatfo11 of 

Rs. 3950 crom for the pe1fod. 

The release of funds under MPLADS is suojecf to fulfilment of fun d-relatod 

cnteria as mentioned in the Gtiidelines Bnd submission of fund-re/Bf ed 

docmnenf s by the District AufhDritios and those documents being faurrd In ord€ff 

upon scroYny~ along wiU1 fulmment of crlten'a of unspent and unsanctioned 

bal;;moo. Delayed submission of requisite fund~relatcd documents rike U/flizaUon 

Cerlifi<:atos, Provisiot1al Ulilization Cemficales and AudJJ Certificates, by the 

District A ulhorilies~ has a cascading effect on re/aase of pending instalments," 

3.8 ln response to a question regarding lhe reviewing of guidelines on MPLADS, the 

Representatives of the Mlnlstcy made the· following or.al submission: 
We have issned a revised guideline which takes c;are of a lot of issuos which 

\118~ them in Ille previous guideline. where the release of money was subjer;I to 

rocGipt of cert.ain papers, parlioulerly Utilization Certfficate. Tt?al had an effect 

because then. the funds were not utilized, and there were delays in the next 

;nstalmenf. So. there was on ;nefficlency in tiJe sysrem. 

Under tha new f-und flaw, we /Jave takan care of tnat beca1use the new 

release will not be subjected to the UtilizaJJon Certificate1 fssued by the district 

authorities. Now, the new fund flow fs aJ.so going to be onJine. Jt would be real-

lime. As soon as the payments ·.are made to th9 vendors, the Ufilizalton 

Cerlifioation would be auto-generated in tlm system. So that requiramenl L')'Ot.Jla, ,. 
be taken care of. We are nol releasing lhe money per se ·lo tha MPs' a ccounts1 

blit we ere rei'3asfng the authorization of the enlitlemenf ot each hon, MP al tha 

beginning of th~ Finanr;ial Year whfch will go ~o th~ District Authonty, afld hon. 

MPs can start alfacatiffg rosources for different works as per Jocally-fett no eds. 

Now, all these systems l1ave been built as per the guidelines tssucd by lhe 

Ministry of Fin._anoe1 where 8 r;;entral NodaJ Account has been croaled. So. the 

money would be kept there, and lhrougJJ an IT system, each MP will be fpvan a 

log-in and password access lo lho system whern they can filf.Jn tho requirement 

of tho fund for different projeals. As per the current system, ft wlJJ go to the district 
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authorities, which will fook into the onlire estimates and other things, and then, 
; 

will sanction the projects. and ailOC'..ate an Bg€lncy wnich w;fl executa the vt0r.'<. 

The agency will go through its own process as per the State Financial RiJles ro 
allocate the work to a psrlicu/ar vendor. lMren the psymant is requir;ed at the Jast 

mite, a system alert will be generate~ and the money will flow ~h,,oogh U1e 

system. 

So, W"8 8Jf pact that the botitaneck -- that was there in the cu1Tr,ml s~heme 

of things, where MPs could not issue new recommendations because lhe funds 

were not forthcom;ng as IJ1e work. was pending - will af) taken care of. " 

3.9 On br;\linQ further asked about the ·vefo pmver of lhe district magistrate•, the 

representatrve of the Ministry clarified that tha "'Tue role of Deputy Commissionors was 

pointed out that they have a veto power. I think in ttie current sclleme of thJngs, the 
district administration does not have a veto power. That is my understanding. Whatever 

projects the MP rerommends. are generally approved and sanctioned, except for fhe 

exceptional cases where they do not compJy With tl~e gu ideHnes " 

3.1 O Release of funds gets delayed as the district authorilles do not provide requisite 

authorities do not provide reqlJislte documents In time On this issue the Ministry 

fumtshed the following submiss1on ~n lhejr post-evidence rep1y as stated below: 
"'I do understand that in the current schem.e of things, there is less of visibility and 
transparency and how the flow of funds and how the recommendations are being . - . 
tacl~led . We are tryrng to ptJt all of this through a portal ~vnere there wlJI be 

visibinty to fhe hon. Members of the status o· the fund, and how the 

recommendatrons are being addressed so that there can be a greater scru iny 
and review at an ~evels. One issue that -was being mentioned Is fh1s . Tiie hon. 

Member has mentioned about Hnking of the utilization certificates wi1U1 the release 
. . . 

-of next fund. ~hat is the currant scheme a' thi ·SS· As I was expla.ining, in ' he new 

scheme or things we are autogeneratl ng the, utltimtion certm~ates througn the 

system as soon as ttie payments are made. We h.gve de~llnked the nex1 

r.ns131ment from the utilfzation oert.lficate and the audit. This utilizaUon certificate 

31 . 

' I 



-. 
t 

and audit, lf I may expla£n, are flrle requirement of GFI~ which we cannot do away 
with. But ·we have de-linked it. About ttie authorization that the hon. MP will have, 

that authorization of whatever is due to the harl'ble MP from urlspent of th0 

previous year and for Ule new finandal year will lbe rel13ased right at tile 

beginnfng of the ftnanciaJ year. 11 

3.11 In reply to specific query as to \t\lhy Hon'ble Members or Parhamen1 wee not 

consulted during the process of rev lsmn ~ MPLADS Guidelines, the Ministry inter,al•a 
_given the followin~ post evidence reply as stated be loV _ 

Thrs Ministry considers Hon'ble Members of Parlfament as the most important 
s1akehoklers fn th:e1 MPLAD Scheme, and he11ce. lheirfeedback is considered to be very 

critical for bringing qualitative improvement In the SC~1eme. According~y~ right from lhe 

oommencement of the exercis~ of comprehensive and holistic revision of MPLADS 

GLJ1dellnes, Ministry has consult,ed the Hon'ble MPs from time to lime as explatned 

below: 

(a) Jn the year 2021 , the Mrni~tIY instituted evaluation by a third party of wor1<s done 

during the period from 1-4-2014 to 31-3-2019 undor the MPLADS in selectc-d 216 

districts. Durfng eveluatlon, the Mini.stry requested Hon'ble MPs of the selected 
nodal districts to give their suggestions/ feedback for improvement in MPLAD 

Scneme. As due to COVID 19 pandemic, 1he meeting of aglency wnn the Hon'ble .. 
·Mf!>s.' was not raasible. the agency ~ad p(epared a Questiol"U'laire Pendtnia wniGh r •• - : . 
was to be fiUed.. by}ton•b1e MPs. H w~s also advi-s~d lhat'the'.Ho·n'ble MPs, if they, 
so desired, ooutd have a me0ting/ telephonlc .com1ersation for giving feedback. 

Th9 copy of O.M .• dated 24-5-2021 along. with the questionnair0 ssnt lo the 

Hon'ble MPs through email is encrosed (Anne)(ure- I) . The suggestions of the 

Hon'ble MPs were Incorporated by the third party In its fina1I repo of evaluati{)n. 
A copy of the final r~p-0rt of third party evaluatior.i Is enclosed (Annexure-U). 

(b} lnr Decernhet 2021, the Ministry Issued a D.0. No. E-412020-MPLADS, dated 9-

12-2021 under the signature of DDG (MPLADS,, fl.•1oSPI seel<ing suggeslmos of 
all Hon'ble Members of Parfiamenl for revismn of MPLADS Guidelines. 

·. 
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Thereafter. the Ministry organizea interactive Worl~sflops rn dirferent parts of IP'le 
country [New Delhi, Hyderabad. Guwahati, Mumbai, Lucknow, and Kofl<ata] with 

representatives of States/UT s handling r111 PlADS work to collect fnp uts and 

suggestions for revision of · Guidelfnes. A ~PY of o. O.~ dated 9-"12-2021 ts 
enclosed for reference (Anmtxure-111). 

{c) The matter of revision of MPLADS Guidelines was also discussed at length in tlle 

sittings of Rajya Sabha Commfttee on MPtADS heJd o.n 12-11-2021 and B 6-
2022. Copies of mfnutes of the srttmgs are enclosed (Annexure-IV & V). 

(d} Based on the sug~estlonsl rnputs received from various stakeholders, and based 

on the recommendatiorn;, rnade in the report of the Third-Party Evaluation. the 

Ministry had rome-up with a draft Guidelines on MPLADS in October 2022. 
These draft Guidennes were again circulated by email amorlgs,t all Hon 'ble MPs 

on 25-10-2022 for their inputs. Copies p!aced at Annexure-VI . These draft 

guklallnes were also placed on MPLADS portal on mplad.gov.in (wilich rs not 

password protected and can be viewed by Emyone) for suggestions/ inpuls of all 
stakeholders. The rnputs were aJso sought from he Rajya Sabha CornmrUee on 

MPLADS and ·Lok Sabha Secretariat. 
(a} Based on th0 tnputs re-c.eived from varlous stakeho~ders, including Hon'bl~ MPs. 

found feasib IC'! and aligned with the objectives of M PLAD Scheme. the Min is try 

has now re!easetl final Guidelines on 22-2-2023. lo be effective from 1-4-2023. 

It may be -seen fro~ lhe aoo1/e that the Min istry . has folloWetj due aJid , I 

a:imprehensiv,e process. of oonsutlatio°'· 'with stakeholders, lncluding Members or 
Parliament. before finaUzing MPU\DS Guldehnes. 

3.12 In repfy to specific query i;JS the G<lvemmenl has any plan to resto e Rs 10 crore 

of susper1ded MPlADS funds, the Ministry lnter~alla g1iven the following post evidence 
; 

reply as stated beklW: 
"For managing Gind addressing the economic and health tmpacts of COVID -1 9 

pandemjc, ttie MPLAO Scheme was suspended for two financial years 2020·.21 

and 2021-22 and areordlngly, the budgetary outlay of the Scheme was ;placed at 
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ttie disposal of Dmpartment of Economic Affaifs, Ministry of f1nance. Howev~r. in 

view of large number of reference~ received ·from the stak·eholders For restoration 
of 1he ScJ1eme. the Government restorod the MPLAD Scheme w.e.f. 10-11~2021 

during 1he remaining part of the Financial Year 2021-22 with release or MPLADS 
fund at the rate of~ 2 crore per Member of Partiament rn one Instalment. The 
Govt., as of now. has no plan ta restore remainJng Rs.a crore corresponding to 
the period of suspenslon of the MPLAD Scheme in financial years 2020-21 and 
2021-22." 

. . 
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CHAPTER JV 
SHORT A:GE OF MANPOWER 

4. 1 The lndJan Statistical Service (ISS) v.ias constituted on 1st November. 1961 as a 
c::adre of qualiffed professionals wlth c:om dfsolpane of Statistlcs ta control, coordinate, 

monitor and steer the diversified statistical system to rendet" the crucial st.aflstlcal needs 

of plann~ng, pol Icy f ormu lafion and decision mafdng by the G ovemment and to 
-

consolidate and disseminate these statistics at Nationar and lnternationaJ JeveL 

4.2 The posts of ISS at various Grades are distributed among various Ministries, 
Departments and Org.ainisation with ttl e arm to have an appropriate statistical set-up In 

1he Ministries/Departments to provide a real time objectwe data and to analyze it fo•: (a) 

poOcy formulation_, rmplementatlon and monitoring (Including concummt monitoring and 

eva luation and outcome/endiine assessment) and (b} declsfon making. 

4_3 Minisby of Sta&tics &Programme Implementation acts as the Cadre Controlling 
Authority of Indian Sta.tis~ica l Service. The Ministry is concerned with all rn~tters 

pertaining to [he seNJce In cludjng recruitment. promotion, trafning, care err ~ nd 
manpower pl~nning , ate. HowaYer, day-to-day admrnistrative ,matters of ISS ofnoers are 
looked after by the M inistri~s/Departmenta h1 wti ich lhe officers are posted. 

Recrultment to the service js mado through Indian Statistical Service 
Examinatio11 conCJucted by UPSC annually, - promo-tlon· from the feeder _g rade i.e 
Subordinate Statistical Service ' (SSS) -and through absarptfo n of Stallstica I Officers 

working fn other Minisbios/Oepartments. The service has grown over rhe years in terms 
of rerevancy end number of posts. Tue allocation of posts rn various grades a~ ~t:le time 
of initial constitution and at present areas follows: 

Grade 

3!j 
I 

. . 



l n-po!!Hlon V ac.aI\ c.y . 
tighci Administrative Grade plu!!: (HAG+) 05 05 00 
Higher ~ifli&1TaLhie Groi:fo (HAG) 1e 1-4 04 
Sonlor AdmD!slia1ive Grede(SAG} 136 133 . ()} 

Junror Atfrrllniliotr !No Grade(JAG• & NFSG 176# 11Q 57 
Senlo1 llme Scale {STS} 179 17!5 04 
Junior lbne S-::Ste (JTS} ~ 102 19ll 
lfgttJ 314 548 :268 

" Out cfin:l!O~, 30'n r;;af t;ir.ilor.dut~ ~!: 111e Qllc.l'a1Dd In NfSG 
lni;Mllng 5JJ posls. or leBve. db,tluj;,llon ar.id trel~ r.e~r:rvo 
511 iPO:!ltB of JAG I~ bee11 tl!l!1Jlllrarty dflwngrlldi::d lo STS er ISS, VaCiilnt.y t11u .. -u:re:i:ic:l &Ince lll'-IC )1!111 

4.4 The fLrst e~mination for direct recruitment to the service was held in the year 

1967and 1he f jrst batch of lhe service was appointed in lhe year 1968. nu date. 42 

batches of direct recruUs hav,e jolned lhe service. The tatest batch oi 30 officers .has 
already Joined ln the month of August 2020. 

4.5 The rss Rules, 2016 provide for 50 per cent of lhe posts in JTS to be filled up by 
direct recruilment and 50 per cent by promotion from Subordinate Statistical Service 
(SSS) cadre. There Is no direct recruitment at any level except in JTS of the service. All 
file vacancies In other grad es a re fflhad up by promotion 

Subordinate Statist~cal Serutoe 

4.6 The Subordinatai Statis1icaJ Service (SSS} ¥as consutuled on 12fh February 

2on2 as a cad re of qualified personnel with core d[sdp Im e of Statistics to a ~sis 1 1n 
. I 

buildin§ crucial· 5tatistie?tl database covering various aspie"ci's of tru!.ilan f:cor.iomy fc:ir 
planning, po!Jcy formulation and declsron m~king by the Governmen 

4.7' Th~ SSS is a Group-B Central Civil Service o1 slatrstrcal function posts which 
c:onstilules feeder cadre for Indian Statistical Service (ISS). U oomptises of Senior 
Statistical Officers (SSO) (Group-8 Gazetted) and Junior Statistic-al Offictus (JSO) 
(Gro u·p-B- N on•Gazetted). AS per 7ih CPC, the Pay Scail0 of SSO corresponds o Level-

l 7 and lhat of JSO to Level-.6 in the Pay Matrix. The officers of the SSS read re are posted 

in various Mfnislrles/OepartmentsfOrganisatlons of tho Government of India across the 

country. 
. . . 

I 
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4.8 Mfnlstry of Statistics & Programme 'mpJementa1ion js the Cadre Conlrolring 

Autharily (CCA) of SSS. The Mlnl:stry is ronoemed with all matters pertaining lo the 

service incJuding recru itment, promotion. frarning1, career. and manpo1Ner planning, 

etc. H,0wever,day-to-
dayad min istrativemattersofSS Sofficersareta kencarebytherespectweMi nistries/Departme 

nl:s/Organfiafio nswhereti1eseomcersareposted. 

4.9 The SSS Rules, 2013 provides for 90% of the posts of JSO to be hlled up by 

dlr~t recruitment through open competltrve ,examination v•z. Combmed 1Graduate le~el 

Examination (CGLE), conducted by t.he Slaff SelecUon Commission (SSC) Wnile10% of 
total posts are to be filled by promobon from the feeder posts (S atistical Juncllon posts 

existing at levef--4 and level-5 of pay matrix). As per Recru~ment Rules of SSS. there is 

no direct recruitment at the level of SSO of the service 

4.10 The aancbaned strength and number of incumbents In posi1ron as on 31 12.2022 

are as follow-s: 
S. No. Name of the 'Pos! Sanctioned strengt~ On Cadre Stnmgtn-

ae cm 31.12.::W22 
I n~poa itlor V~C~ l"Cy -L Ssnlor S4ati$1r~I 1882 1a~eT 144 ... 

orr1eer 
2. J1i.1nlor StaliSrlical 2201 552· 539u 

Officer 

To1al suangth ~OBl 3400" ·-B3 
"The Diffaronw J'>t.'l\vwn sanct.o'?ed ~ngltJ ;,, l/19 relr!Vi:mt se~,.,._ of RR of '1013 <JI SSS and (J~Sc.nt 

slr1Nrglh is due ro e~ 11ba.'ilionldecadremenMmC<tdreman1 of pas.!$ m SSS. The revJ.sed RRs ara yer ro Cit.· 
/sliillid 

··1tt>'~ftld!n9 offlcets wflo am WOtking il!J<rinsr SSS PosJs L'>U.' riot ab50ltled In SSS 

4.11 In response to a question about the issue of shortage of manpower at d 1fferent 

levels adversery impacting the quality or data and authenticity of data coliected by 
private agencies, MOSPI in its written reply stated: 
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•Mlnislry has robust policy for lhe recruitment of officers and Staff in accordance 

with tho rules and procedure of ttm Cenlml Government as por Ille approved 
sanctioned strength. TtJete are two main cadres in the Ministry. Indian StafislJcaJ 

SeNice ({SS) Cadre for Group A offic~rs and Subordtnate Statistlc~I Servioe 
(SSS) cadre consisting of Senior stalisticat Officers ancl Junior SJalisllr:aJ Service 

( JSO}. Ministry J1as been recrwrmg officers and stef:f in landern ·.tdlh lhe 

recommendations of thq Committee as far as f8asibJe, 

RQcruitments in respect of Jndian Slat,stiC81 Service (ISS' and Subordinate 
Statistical SefYfce (SSS) are done through the Examinations conducted by Umon 

Public Service Commission (UPSCJ and Staff Sef8clion Commission (SSC) 

r:espe:ctively. Jf' fs ,a/so filled by ths promotion from the feeder grode i.e. SSS and 

through absorption of statistkml officers wotl<~'ng in other Minislries/DaparJmenfs. 

A total of 59 appointments htw8 been made in cadre of ~SS during lhe yoar 2021 

& 2022 and 27 appointmenl of JSS Exam 20.22 at final stage fo be lssuFJd m 
February 2023, A propasa/ for appointment of 98 vacam post ir1 the grade of 

Junior Time Scale (JTS) through promotion quota has bsen sent to UPSC for 

holding Departmental Promotion Committee (OPC) A total of 33 vacancy (Dtrecl 

Rec-n.titmenl) and 40 vacancH~s (Promotion Quora) he.i:t been fdont1fied a.nd bemg 

reported to UPSC 
In the last one <Jnd half year; SSC has recommended 265 candidates [ through 

CombJned Graduate Levef Examination (CGLE) 2019) and 401 candidates 

{through CGLE-2020). 

Aller /he Document Ven'fic;!l Non and observing other formaJittes, Mmistry has 

issued Provisional Othtr of Appomfmt}nt io 248 candidates recommended from 

CGLE-2019 and to 374 candidates recommended from CGLE-2020. 

Min;stry has also mtimated 110 vaoancies of JSO for CGLE-'2021 and 38 

Vacancies of JSO for CGLE-2022 co SSC for mcruilment. 

During recent years, a number of new surveys, namely, Periodic Labour Force 

Survey (PLFS), Annual SuNey of Uninoorpomt@d Sector Enterprises (ASUSEJ 

~nd Time Use Survey (TUS) have been undertaken by /\ISSO. Smee regular 



manpov.-er is fimited, tlw field work of ll1ese surveys is befng undertaken througl1 

staff engaged through mFJnpo wer a9encles. The sJaff so engaged is being duly 

trained before being sent to field. Further, the it work ts supervfsed through field 

Jns,oectlan and scrutiny, underlaken by experionced staff for ensuririg quality of 

data ooUecled in ffefd. The Ministry h:;is taken up the proposal for r;«1aeion of 

additional regular posts for IJJe new survey Bcf1vaies t.vflJ'ch are lo be unclet1aken 

on regular basis. Tl/J lhe tima such approvals are oblBil)ed, /hf; manpower is 
being engaged ttwough manpower agencies." ' 

4.12 Regarding ·t11e maln factors responsible for time and co-st ove1T1Jn In project 

implementation, the Mfnistry in their written submission stated one of the factors 

amongst many for the above : 

"Shortage of skiJled manpower/ Jabo(". 

4.13 On being asked about the allocation of staff at ground level, Min~Lry or Statistics 

and Programme Implementation made the following submission In their post evidence 

reply ~ 

'There is no district wise allocation of staff fn Field OpBratrons Dlv1Ston (FOD) . 

NSSO. Generally, 3-4 districts are covered undet' a Sub Re:gionaJ Office. Neace 
allocation of staff is Region&wiselsub-region wise. The Oiv;si011 f'tas a reguf ar 

sanctioned field staff strengfh of 32 38 offl_CGrs and confmctual slaff s-irengf h of 

5382 for tho on-going suNt::ys. The strength of augmented staff varies from ftmB 

to lime depending upDn requirement of surveys.'" 

I . 

39 

" 



CHAPTERV 

PERJOCJC LABOUR FORCE SURVEY (PLF'S} 

The tiationwfde Perlodic Labour Force Survey (PLFS) was launched from April 

2017. The objective of PLFS rs plimarny two-fold viz. (i) to measum the labol.lr force , 
indicators rn the short time Jnterval of three months for the urban areas onfy in 1he 
Current Weekly S~alus (CWS) and (iij to generate esUmates of alOmportanl labour fo rce 

parameters in both usua l status (ps+ss) and CWS annually fpr both rural and urban 

areas. 

5.2 Rotational panel sampling design is being used for PLFS in lhe urban areas. ~n 

the rota ·oJlal scheme of two years duration sampling frame for both urban and rural 
areas remain unchanged. The panel which ha,d been In use for two years has been 
replaced vtJifh an updated panel from July, 202'1. The updated p,anel will remain 

unaltered tm July 2023. Current Panel (July 2021-June ,2023)js In progress in eSIGMA 

platform. 

5.3 The Annual Report on PLFS for 2020-21 w~s rerease(j rn June 2022.0uar1erly 
Burletin of' PLFS for ttle LJ Uarter April-June 2021 was reteasad in March 2022, Quarterly 

Bulletin of PLFS for the quarter July-September 2021 was released i11 March 2022, 

Quarterly Bulletin ofr PLFS for the quarter October-December 2021 was released in May 
2022 and Quarterly Bulletin of PLFS for the quarter January-Marcil 2022 was rel~·d 

• • 
in June 2022. Bulletin of PLFS for the q1Jarter April-June 2022 was released in August 
2022, Bulfetin of PLFS far the quarter July-Sept.ember 2022 was rereased in No-vemb.sr 
2022. 

5.4 The Ministry in their replies to list of poin ts havs furn isned the roJlowing written 
su bmlssion on PLF S : 
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iTConsidering the importance of avaiJabfNty of labour force data at more frequ(m/ 

time Intervals, National Sample Survey OrgBnizaiiOtJ (NSSO) launchFJd Periodic 

labour Force Survey (PLFS) fn April 2017. The objective of PLFS is pn'marity 

twofold: 

W To estimate the key employment and un6mployment indicators (viz. _ 

Worke~ Population Ratio, Labour Farce Parlicipalion Rate, UnempJoymen t 
Rate) in the short time interval of lhme months for lhe urban areas only in 

tbe Current Weekly Status (CWS). 

(it) To eslimate @mployment and tmemploymeni indioafors in both usual 

status [Principal Status + Subsidiary Status (ps+ss}f and CWS in both 

flltal and urban areas -annually 

SDRD has pro pared the sampling design for PLFS rn sticl1 a way Iha t 

quarterly esHmates of labour force lndfcators can be generated for urban areas 

wlth workable number of sGJ:mpJes .... 

5.5 In response to a question as to When the most recent PLFS report was released 

by the Ministry. The MinistJy, inter alla stated: 
ULatest release of PLFS fcJr October ta December Quart6r. 2022 has be-en mtidt:> 
on 24th February, 2023. It is done within two months efter the end of the quarter. 

We have aJs~ ·refe8sed Lhe data on annual P~S 'for 2021-22 on 24th February.'"' 

5.6 On be,ng asked about thrJ recommendaitions of Iha Committee that have been 

provlstoned through the Demands for Grants 2023-24., Ministry oi Statistics and 
Programme Implementation made the followrng oral submission. 

"'It may also be stated that NS SO has dev;sloped Android based lreb enabled 

modular swvey application for modeN}fzalfonl di!Jilizallon of NSS SlJNeys. PLFS 

was launched rn this appticaHon platform 011 .1jth Septembe,,..2021. The CAP/ 

(Computer Assisted Personal Jnlen.lfew) is the core Module of Ille appJicalion 

which enables data capture in field with in.built validation through f1and·held 
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Tablets in both on!ine and offline modes. Dala collection through this application 

slarled from llJe QuBrler Juo/- SeplffJmber 2021 on\llards and presently, data 

ooUection in PLFS Is being ck:Jne enlireJy through this application. This process 
has slabillzed ov~r time. This has enabled release of PLFS quarterly (Urban) 

results with reduced Ume lag. " 

5. 7 On being asked whether self-employment more lhen 30 days is. considered as 

employment under the PLFS, Mln~stry of Stalisbcs and Programme Implementation 

made the followmg submission ln their post evidence reply; 

"Ti.I/ date, MoSPJ has released five annual reports and 17 quarterly bulletins of 

PLFS. The l:a,test Annual Reporl of PLFS 2021-22 has been released on 24th 

February 2023. The latest Quarlflrfy BullelJn for Octol}erwDecember 2022 has 

been released within two months from the complelion of lilB fiefd worl<. on 24lh 

February 2023. '' 

5.8 when enquired about whether the Ministry maintains predeterrmned calendar for 

each of the data and surveys relea5ed under MoSPI, lhe Representatives of the 

Ministry made the follow ng ora I su bmis.s Ion: 

"'a lot of qu6slions J1ave been raised on tfrtj release calendar. In this respect. if f 

can specify, usually, we have got a pre-specified reJeas~ calendar far all our 

regular products. Since lncJ;a conforms to ff-,e IMF's Special Data Dissemination 

Standards, In th'fJ case of GDP. wa are releasing the quarterly estimate within two 
months from the end of the quarter, ~nd Jf1al is strictly as fHiJr lhe SDDS 

recommendation w-hero ft tias bBtm recommGnded that oach quarter's 

recommendation shoukJ be released W1tflin the next quarter. So. we are doing ;1 

in two months' tlme. 

Similarly, ;n the castJ of Consumar Prfce Index number. wo are releasing '' 

in 12 days iltl the end of t11e month, whk;h Is among lhe fastest in the world. 

Jf we see the JIP index of iaduslriaJ production, we crre rolaasittr; rl wtlhfn 

42 days from the end of the month. So, on all of these we aro constantly 
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evaf uating ourseJves v1s-8-vis tile global best prdclices and the desired 

guidelines in those respects. Buf for this serviC9. which does nol ha"1e very fixed 

periodicity, offeo we do not haWJ the pre-decided rsJease c8lendar.. Your 

suggest/an Jn this regard nas been noted ... 



CHAPTER VI 

SEVENTH ECONOMIC CENSUS 

The 7th Economic Census (EC) is being conducted by MoSPI as a Centrnl 

Sector Sub Scheme under the umbrelfa sch0me Capacity Deve[opmaJlt during the 

period 2019-21. EC gives the total oount or non-farm establishments in the formal and 

lrtformal secfor and number of workers 'NOrking U1ereln a!ong' wtt.h ottiier cross-sectlonal 
parameters at the lo1t11Sst level of geography. 

0.2 CSC e-G-0vemance Services India ltd (an SPV under the Ministry of Electronics 

and lnformatron Technology) has be~n engaged as fhe implementing agency by the 

tvJinistJy to unde-rtake engagement & tra ining of enumer~toi;-s for data coUection/ 

supervision, devetopment of IT platform, etc. for 71h EC .. Fjeld wor1~ of 7th EC was 

launch0d across the StateslUTs in a phase'd manner during the year 2019 and was 
completed (except the State ofWest Bengal and a fe-".v pockets in the UT of Andaman & 
Nicobar Islands) on 31st March, 2021 . 

6.3 End-to-end IT impJerrnmtaHcm in Economic Census has facil.ttated near real lirne 

fieldwork, monitoring. supervision, data analytics and report generationfdissemmation. 

Thie sampling frame for Mme surveys, directory of establishments. etc .• 71h EC results 

are eXpecled to benefit policy makers, researchers businesses, ere. 1n their ~vidence 

based decision mal<ing. ~ .. , • . _ . -
6.4 On a CJ uery regarding the improvements and efficiency brought abou wilh lhe 
use of ICT application in the process of the 7th Economic Census, the Ministry gave the 
ro llowlng reply: 

·1n previous six economic ce.nsuses, data collection ac~Wity was donB on paP:er· 
.. I 

based schedule. In the absence of digitization in ~ata collection~ real time 

monitoring of fieldwork & supervision, concurrent data analytics for improving 

data quality and mid-course correctons, etc. were major challenges . 

. 
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For the first time in 7th Economic Census , comprehensive IT systems wera 

created tor real time monrtorlng and supervision of fieldwork beEng done by CSC. 
The details of fleldwork and s~nd level supervision (Sb2) during he course of 

fieldwork of 7th EC was reflected on the Ml S c:fashb oard. whose cred e 11ba Is were 
available .with NSO (FOO), StateJUTs Govt .. and MoSPI far concurrent 

monitoring. MIS dashboards ware available a DistrictJSR.Q/RO/S~te 

Capital/Zone/National levels for real-lime monitoring Qf SL-2 aabvity. Data 

,analyUcs. rr appUcatlons and extensive coordination was facilitated by he 

Command Ce.ntr-e astabUshed at MOSPl and manned by Technical Support 
Group (TSG) officials for concurrent monitorjng and course correcrons in 7th EC 

project. However, delay in flnali2:atlon of 7th EC resurts indicates that 7th EC 

activity could not deliver desired outcome, desl?jta these technological 

' interventions. Till date, SLCCs of 10 Stal,e/UTs have approved the provisional ... 
resul s of 7th EC. FoJrow up with remaining Sta e/UTs are belng do e for early 

examinal~on and approval of the provisional resu lts by tha State level 
Coordination Comm[ttees (SLCC) to enable MmislJy in reJeasjng All India resul s 

at the ear1resl 0 

6.5 When askGd to give reasons for pro longed delay caused rn refeaslng the 70l 

Economrc Census, the Ministry submitted following m lh~ir post 'evid e nee reply 
llll date, State Level Coordination Comrnittees (SLCC) of 10 State/UTs (vl.z.., 

" 
Bi.her, Karnata.ke, Madhy~ Pradesh, Odistia, Trip_ura, · Uttarakhand, Mizer~;:· 

~ I • "r? • 

Nasatand, Tela.flga_na and Jharkhand) have appro11ed: the provisional results':pr 
7th EC. Rfgorous review & coordination are being done by Ute Ministry \1t1ith CSC· 
for addressing the data related issues highUghted by several S~te/UTs (viz, 

Harryana, Oadar & Nagar Haveli. Daman & Diu, Jammu & Kashmir. Chhattlsgam, 
La!kshadweep, Andaman & Nicobar Island. Ladakh, Delhi, Gujarat Hm1achal 

( 

Pre:desh, Me_ghalaya, Andhra' Pradesh, Maharaslltra. Tamil Nadu, Manipur. ULMr 

Ptadesh, Kerala, Assam. Sjkklm. and Arunachal Pradesh). Si-CC meetings weire. 
h0ld1 in Chandtgarh and Puducherry and lheir approvals p.re awaited. Continuous 
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ooordination with Goa, Rajasthan and Punjab is being done for early approvaJ of 
provisional resu Its by respective SLCCs. • 

6.6 In response to a question whether the govt has received any complaints from 

state Directorates of Economics & Statistics (DES) regarding statistical capacily 
constraints prevamn~ in states, the Ministry gave tt1e follo•.vmg roply: 

"Wilh rafer~mca to 7th EC, Minis,try has not received any complaiints From the 
Sts,te directorates of Economics & Statistics (OES) regar~lng statls~Jcal capacity 

constraints prevaJling in states." 

6.7 In reply to investment done in the states In view of ttie prevailing statistical 
capacity 1constta[nts in states, the MJnlstry furnished following submJsslon: 

1As broadly enshrined in State Level Coordination Committee (SLCC) a11d 
Orstrlct Leve1 Coordination Committee (DLCC) terms of reference. the roJe of 

State government was fn facilllating and superv1sion of training, sample . 
supervision, resolution of operational and administrative issues durlng ffeld1Nork, 

approval of provisional resull etc. To facil itate thO' above, financial support of Rs 

10.20 Crore h~ve been released amongst all StateJUTs till da1e''. 
6.8 In reply to specific quf.!:lry on Periodic EconGmlc Ce~sus, tJie Mi istry inter-alfai 
glven the following post evidence reply as stated below: 

"So far, six economrc censuses have been conducted in years 1971, 1980, 1990, 

1998. 2005 and 2013. The results of 6th Economic Census were published m 

2016. The data coll~ction fieldwork ror 7th Econo~ic Census started in July 20.J 9 
and was completed lo March 2021. _7th EC dala collection and supervision wi!:re 

I • • •L -affected du'B to several operational chal lenges 1nciuding COVID· 19 ·pandemtc.~ ., 
71n EC results ar1e yet to be flnali.Zed as approval of p rqvis Ion al resuUs are ye t ,'to 
be obtained from.various State level Coordination ,committees ,, 
In tfle EFC for 7th EC, lt was iproposed to conduct economic census once every 
three ye;:.,rs. M 
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CHAPTER V1 I 

SUPPORT FOR STATISTICAL STRENGTHENING 

The .St~tlstica' Strengthenil'lg• (SSS} js an on-going central sector sub- sclleme 
of MoSP~ which airns to improve the statistical capacity andl operations of State 

Statistrcar Systems for calfecting, c-0mpmng, &.hd disseminating r13liable official statistics 
for pollcy planning at the State and SlJb-State leve~, It is a Central Sector sub-scheme 

with 100% funding from lhe Centre under the Umbrella Scheme 'Capacity Daveloprnent' 
of tfle Ministry. Jt is being implemented thro gh the State OlrectoratesJ Bureau or 
Economics & Statistics, as per the approvei"J activities deta ited in Memorandum of 
Understandlngs (MOUs} signed between Government of lnd~a .and the res.pectrve 
States/UTs. It has be .n Implemented/is being Implemented in 26 St.ates/UTs. The 
procgss of onboard[ng remaining SiawsJUTs is undervmy. 

7.2 The SSS Sub - Scheme was approved by the Cabinet Commilt1ee on Economic 
Affairs (CCEA) in March 2010 as lhe rndia Statistrcal Strengthening Pro]ect then a 
Centrally Sp-0nsored Scheme for improving the swtistical capacity and operations of 
State Statistical Systern. The project was later renamed as SlJpp-0rt for Stat1:;hcal 

StrangtnenlnJJ (SSS). In 2016-17, SSS Schema was made a Central Sectof Sub~ 

Scheme with 100% fundlng from the Centre under the Umbrella Scheme 'Capacity 

Developtnenf of tha Ministry. ; 
7.3 The sub - scheme has been irnplen enledJis, qeing Implemented ir 26 

' ,, I ~ • 
SlateslUTs as on 31sl0ctober 2022 . _. 

. 
In the Slates, implementation of Ula Scheme has resulted in improvemenls in ., 

compUatlon of oore indicators. creation of data bases for: pol fay planning in States and 

improved intirastrucrure and capacity. The Ulrust of the Scheme ls now on achieving 

tangible statistical outoomeslproducLs. thereby improving ·the States Statistical Syste~s. 
9:nd ta](ing them to the next revel of d~verop ment 1 !: 

I 

" Major activities/slgnUJcant developments during2022-23: 
(f) A on~ay Workshop on Support for Statistical Strengthening (SSS) sub-sche".ne 

of MoSP~ was organized under the Chairmanship of rnredor Genera~ (C&A). . . 
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MoSPI on oath June,2022. at Kl Shawan, Nev11 Delhi. Ttie workshop was 

organized for eight States/UTs which .are yet to be onboarded onlo the sub~ 
Scheme In order to herp them understand lhe provisions of the sub - scheme 

end dra:n the Statel_LIT sper;ific programmes for implementartion of the sub-

SCheme. 
(Ii) A meeting of the Project Monitoring Committee {PMC} or SSS sub scheme for 

consideration of Proposals of IT Hardwarn Procurement.of four States namely, 
Assam, Megha1aya, 8lhar and Odisha and approval of propositions proposed far 

day-to-day matters for lmplementati011 of the sub-scheme was organize·d undet 
the Chairmanship of Director General (C&A). MoSPI on 18th October,2022 at KL 
Bhawan, New Delhi. 

(iii) Ten Joint Review Meetings were held witll Directorates of Economic & Statistics 

of Gmternmer1ts of Uttaraklland, Tripura. Chhat lsgafh. Maharashtra, HimachaJ 
Pradesh. NagaJand, Assam, Uttar Pradesh, J&K and Tripura on 05/0412022, 

08104/2022, 20/0A/2022., 2210412022. 26/0412022. 1310 5/2022 , 25I05121Ji2' 
27/051202.2, 30/0612022 and 04/07120~2. resp-ectlvely, to review the status of 
implementation of SSS sub·scheme In lhe Stat~ and to discuss & address lh0 

issues faced by DESs in lmplemertting the sub....Scheme. 

7.4 The Ministry in therr replies to lfa.L of points have furnished tile folrowing written 

s ubmlssion on SSS: 

The Capacity Development (CD) Scheme has three components namely, GO 
{Mair1). Economic Ce11sus (EC) and Support fo Stati.sticai"strengthening (SSS). EC ~1fid ... ... .. .... : 
SSS are the Sub-schemes of the· CD Scheme. The budget ·al ocated and expenditure 

incuned under CD Scheme are as under: 
'I 
L (Rs m Cr)_. 

2021-22 . 2022-23 . 
"t 

Exp. ·.;.'· - -BE RE Exp. BE RE (as 'on .: 

'· ' 

Name - 19.02.2023) 

CD(Main) ·284.92 270.2.3 235.73 452.46 319.951 251 •. l 9 
.' -

L . ~ 
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EC 280.00 64.n 0,89 57.01 20.00 0.15 

SSS 33.44 12.00 5.08 52.63 7.55 4.31 
~ -CD Scheme (T otaJ) 598.36 347.00 2.41.70 562.10 347.50 255.65 

Based on requirements for carrying out various activities, the totC1l ouUay of 
Capaclty Development Scheme has been proposed to the tune of Rs. 800 crore in FY 

2023-24.The component I Sub-Scheme wise distribution of ·the budg~t o tJay is as 

under: 
Sr. No. Name of Components of Budget Outlay Sudg1et O utJay 

CD Sclleme 2022-23 (Rs in 2023-24 (Rs rn 
Cr) Gr) 

1 Capacity Oaveiopment 452.46 r 527.aB 
(Main) 

2. Support for Statistical 52.63 10.31 
Strengthenrng (SSS)-Sub 
scheme 

3 Economic Census {EC}- 57.01 62.31 
Sub scheme 

-CD Scheme (Total) 562.10 600.00 

: 

Tho component I Sub-Scheme wrse reasons for savlng's 
SSS Sub- Scheme: ==---..-........---

% Increase 
(+)I 
Decrease ( ·) 

18.56% 

-80.41% 

9.30% 

6,74o/o 

' 

t 

-

... 
•. · 

! • . .. 
~ 

Under the SSS Su~cheme, funds are released to the Di ectorates of 

Economics & Statistics of the States/UTs with which MoU , delineating the activities to 
be carried out and the targets/oul~omes to be achieved under the S b- Scheme, is ., 
signed. The perlod of Mo~ is generally tliree years. After signing of MoU, funds •n the 
form of grants-in-aid am released to the concerned State/LIT in the for'm of ~nsta1ments. 

While t h13 first instalment IS released as advanca, the subsequent instalments are 
r,. 
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released subject to 80% utilization of previous fnstalment.s and achievement or 

commensurate physical progress. 

Tne total requirement of funds in terms of SudgeVRevised Estimates in a 

particular financial year is worked out after assessing the progress of States/UTs based 

on the physical and financial prog ress as reponed in their MonUi~y Progress Reports 
(MP Rs). The, BE of Rs.33.44 er ore forr the FY :2021-22-and the B.E of Rs.. 52.63 era C} for 

lhe. FY 2022-23 was accordingly formu~led. The expenditure under SSS sub- scheme 
is contingent upon rajsing of demands by e States I UTs which are implementing tt'le 

sub-scheme. The currently implementing StateslUTs which were expected to seek their 

second or third instalments during 2022·23 have not raised request for further fund 
release as per e)(J:lec1a ·ons. Thus, tne allocation m the FY 2022·23 has been reduced 
from Rs.52.63 crore to Rs.7.55 crore at RE stage. -. 

7.5 While depo:3ing before the Committee on 28.02 2023. the DOG, M1nis1r1 or 
Statistics and Programme ~mplemei1tahon made t11e Following oral submissjon an SSS 

as stated below: 

"As 1he support for statistical strengthening, as I told you, we basically provide 
funds to the · State Governments for improving their capacity For statistical 
functioning. Under the sub-scheme. funds are transferred in lhree instalments to 

the States as pe the MoUs signed with hem As of now. 26 States/UTs a,re ., 

implemenlingllrnplemented ~the sub-schemo. . O,uk of 26, 11 St~tt:?s hake 
• ' - • 4 :· ' ~· t 

implemented tbe -sub-scheme. lt slartoo in 2010: and Rs. 331 .6 ·crore w~s! 
I 

released to, the States. BE for 2023-24 is Rs. 1 o crore~ . Now lhal lhe demands ' .. 
~are not coming from the States, il hes been red uc~~ to Rs. 1O.31 crores. -'Funds 

in 2023 .. 24 are provided for making payments towards commi ted expenditui e 

ofcurrently lmplementtng States and fundlng in eight new States are envisaged to 
pa rtlc1pate depending upon thelr willl ngness. n 

. 
~, 
, . 
' 

7.6 The budget outlay for SSS sub scheme in 2022-23 was Rs 52.83 crore. It h~s 

come down to Rs. 10.31 crore in 2023-2.4. Then! has been a downward revis,ion of ~O 

. 
so . - ~i 
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percent in budget outlay, of SSS sub scfleme. On being asked to exptein the reasons for 
the huge downward re~sion , the Ministry Inter aHa s!Jbmilted the following written repry 
as stated belmv: 

"The "Support fof Statistical Stre11gtheni g (Sssr is an ongoing central sector 
sub - scheme of MoSPf under which frnanoial support is f)rovlded to the 
StateslVTs ·for 1.mdertatting stati~tica I activities as sp.e<:ified in lhe one - time 

Mo U signed wU.h them. 
34 Stat·esJUTs have expressed their willingness to participate in th ~s sub -

scheme, Since inception Jn 2010, MoUs. have been signed with 26 Stat·eslUTs ti11 

date. out of which 11 StatesJUTs have oompletecfi the imprementaUon of the SSS 

sub scheme, and 3 Stat:oo are neanng comptation. 12 StateslUTs are at various 

stages 10f Implementation . Efforts to take remafnlng a StateslUTs on boaHJ are 

being ma.de. 
After sign lng of MoU ~ funds fn tf'le form or g rants-in.afd are released to the 

conceml3d StateJUT in the form of instalments. Whila the ·rrrst mstalmBnt _is 

released as a-dvaoce, the subsequent instatrneols are released s.ubjecf to 80% 

utilization of previous lnsha·lme 11ts and achievement of cornm~nsurate physic~r 

progress. 

Tl1e total requrrement of ft.1 nds in lerms of 6 udgllVR ~wised Estimates ln a 

par1k:ular financial year is worked out after assessing lhe progress of Stat~UTs 

based an the p'.hysicar and financial p_rogress as reparte~ in their Monlhfy 
. - . 

Progress Reports {MPRs}. The BE or Rs.52.83 cror~ for thft FY 2022-23 w·~s 
I • ' • J 

accordingly form~rated . However, the, currently impl~~ten~ng StatesJlJTs whicfro~ 
. 

we-re expected to seek lhe1r second or third lnsta lmenu~ during 2022-23 have riot 
~ . _,, 

raised request for .further fund re leas©- as p0r expectati'bns 
The primary reason due 10 which lh~ States / lfrs couid not raise deman~ 

for further funds is that due to COVID pandemic: in 2020-.21 ~nd 2021-22, the 

States/UTs could not ·undertake delineated ·act!vitles al requisite pace thereby 
leading to decreased fund 11.Jtijisation till 2022-23-

The1 B1udgel Estimates (BE) of Rs. 10. 31 crore for the FY 2023-24 has - ~ 

been propo.sed after careful and thorough oonsfder.atlon ot the existing pace,of . . . 
I ~ ! - Sl .... . - ':;!' ... 1 
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expenditure of the piresently mpfementing StatesiUTs only ~Jhich may rciise 

dem:-&ind for their subseqvent inslalment.s in 2023.-:24. The B.E. has been 

p reposed at R1s.10.31 crore a so in view o · the past trend of utilization 1of funds 

AddiUonaf funds, if raqutred , would be sought at RE stage after thorough scrutiny 

of the absorption capacity of the Jmpl€mentln9 States/UTs. 
The Mlnistry has been rigorously folfowing up with the StalesiUTs ror 

smooth operations and successful implementation of the .Sub-Scheme by way of 
holding Joint Review Meetings and reg\Jlar communication. 

Further, in order lo ens11..1re that the currentty implementing States/UTs are 
provided sufficient lima to achieve the State J UT specific milestones under MoUe 

af sub--scheme, the Mlnistrt has also provided j.hem extension rn time period of . 

tmpfement~tfcm of MoU ." 
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CHAPTERVHI 

MONITORJNG OF PROJECTS AND INFRASTRUCTURE 

B.1 The Infrastructure Projects Monitoring Division (IPMD) of the Programme 

• lmp1ementalion {Pr) wing of th~ Miriistsy mon[tors on-going Ce11tral Sector Infrastructure 

Projects costing ~150 crores ancJI above on time & cost oi1erruns on lhe basis of 

i11formation supplfed by the project ·implementing agenclos . The.concerned Mini$lries I 

agencies implementing the Central Sector lnfrastruclure Pro ects costing ~ 150 crores 
and above upload the dam on the Online Computerized Monitorlng System (OCMS} 1 an 

online ptettorm developed and maintained by the MoSPI. MoSPI collates t~e cfata 
entered by the mlnfstries I agencies and releases monthly Flash Report (FR) and 

Quarterly Project lmpfomentation Status Report (QPISR). Th~ fimeline for the release or 
monlhty Flash Report has been reduced from 50 days to 15 days for th~ reporting 
month startlng from November 2021 . ihroug h constant p0rsuasion of ministry w lth the 

llne mlnrstrles regarding reporting of projects by the implementing agencies, there has 
been an increase in the reporting of number of Central Seclor lnfrastructur@ Projects 

Into the OCMS. Since the month of August 2021 , the reporting of lnrrastructure Pro1e!:ts 

costing Rs. 150 cror~s and above by the Ministries I Implementing Naenctes on lhe1 

OCMS of the Ministry has been more than 92%. As on 01st December,2022, a total of 
1,476 projects cootrng around '20,841124 75 crores wer~ on the monitor of this Mimstry, 
out of which 756 projecis @re de1ayed. A total cost ovormn of :{4,52.054.28 crores were 

reported by the project iniplemsrrong agencies for 364 projec;.ts. During 2022-23 (April 

2022- November2022}. a -_fotaJ of 180 projet:ts with completion cost of ~:1. B0,047.~6 

crore reported c:om pletion. 

8.2 The IPMD also monitors the performance o·f 11 key infrastructure seclors on 

monthly basis a~ainst monthly production as well as cumulative productwn targe·ls. As 

per the latest Review Report on the Performanoe of the rnfrastructure Sec!ors up la tFe . . 
' mon1h of October 2022. Power Generation, Refinery production, lievenu~ earning 

goods Traffic In Railways, and Passenger traffic handled al i~~ernetionat ierminal of t~e 
•I 

Airports exceeded Us targets. Sectors fell short of fhefr ta~get are Coal Production, 
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Fertllizers Production, Crude Oil Produdion, Natural Gas Produc ·on, Upg1adatt0n of 
Highways by NHAJ, oan61rucUon/•.vldening/strsngttiening of existing 1eak 

pavemenVmprovement i11 riding quality by Slate PWD & Border Road Organisation . 
(BRO), Export & fmport Cargo handled a1 Airports and Passenger traffic handled at 

Domestl c term in al of the Airpmts. 

6.3 In response to a question as o how many projects under IPMD hav1e incurred 
time/cost ovem.Jn and the average period of such delay as well as the extent of cost 
'enhancement along with the number of projects b€ting monitored. the Minis1ry furn·sned 
the following reply: 

"As on 01.02..2023, 1454 Central sector infrastructure projects were on the 

Ministry's OCMS portal. Out of these 1454 projects> 871 projects ware having 

time overrun with average delay of approxlma ely 40 months and 335 projects 

were having cost overrun of Rs. 4.46 Lakh crore''. 

8.4 Further an a query as to the factors raspo11sib!e ·or time and ccst ovenun in 

pr·oja'Ct implementation and the Initiatives taken by U'le IPMD lo bring about 
improvements in implementation of projects , lhe Ministry furnished ttu~ following repry: 

Ille causes for time and cast ov~rruns are project- specific. depend on a variety 

of technical, financial, and admin;strativs factors, and differ from project to 

project. Ho1.1Vever. as reported by the project imp1emenling agencies on this 

• Ministry's OCM S, tha · malr:i re~sons far i 11cre~s.e :·in cost of the pr~jects arp;i. 
' ~ . 

Under-estimation of or[ginal cost; Changes in rates of foreign exchange arjd~, 

statutory duties~ High cost of e·nvironmsntal ·saf~gua rds & rehabmtarian 

measures~ Spiraling land acquisition cos s: Shortage of skilled manpower/ labor: 

Changes in Project scope; Monopo1istic pricing by vendors of equipme_nt 

seNices; General Price rise I inflation and Time Overruns and the main reaso.ris 
I 

for delay in ti~ly completion or the Projects are: law and order problems, deiay ' 

in land acqulsitlon, delay in environment. and forest clearances, fundmg 

constraints, rehabmtation and reselllement lssu~s. local body I municipal 

permissions, uti1ity shfftf ng, oontractuaJ issues, etc. 
I . ~ ...' 
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IPM D of the MlnJstry send 1letters to air concerned m lnistrles hjghf lg hting tha 
reasons for deray/ cost overrun so that action can be taken accordingiy. The 

other steps taken are: Information on periodic review of projects undor PRAGATI 
as and when desired by PMO; ~nformatfon on ongoing central sector 
infrastructure project srafus in state during the stale vfsil of Honb le PM: rigorous 
project appraisal; On-Hne Computertzed Monitoring System (OCMS) for better 

monitoring; and setting up of CentraJ Sector Projects Co_ordrmrtron Committees 

(CSPCCs) In the Slares under the roncem ed Chsef Secrstaril3S for removal of 

bottlenecks and for facilitating the speedy implementation of major projects." 

' ., 

#. 

r' 
I 
jl .. 

.. 
~ 

.. -" 

., .. 
, . .. 

. . 

·t -:"':· 1 ... :. S5 . . ....--. . 
T r . v ~ ... •I • -I: .. 

.::JI 

.~ 

. . .. 
.tt l 



0 BSERVA Tl ONS/REC ONlMENOATrONS 

Capacity Development (CD) Scheme 

1. Tho Commfttee not e that under tfrn Capacity Oevelopmont (CC) Scheme 

ttulll'e have been a shortfall fn fund utilization by Rs.357.66 crorn in 2021-22 

against the BE of Rs.593.35 crorn and Rs.344.27 crore In 2022-Z3 against the 

Budget al location of 562.10 crore (62.24% shortfall). Tho mason furnished by the 

Ministrv forr t he shortfalls include such factors as expenditure ceiUJlgs I 

restrictions/ guidelines Issued by Mrnistry of Finance, issuecs alisfng out of Covid 

19 pandemic which curtaited tours, train ing of omcers, workshopsJsominars etc. 

The Commrttee observe that many projects l!.lnder the CD Ho-ad have been left 

dormant 

2. WJth mg a rd to major Head 2552 ·release or funds to the North-East region 

in respect of various activities by NSO and SSS sub S1cheme, the Committee note 

that there is &J do·w nward revis ion in Lhe fund outlay to the extent of 57.8% in 

2023-24. It tias bee n submitted by the Mi nlslry lhat fue substantial reduction i1n 

furad was worked out bcHHlid on the physical and financial progiress of states and 

past trnind of utilization of funds. The Committee, thereforoj suggest that the 

Ministry sho1.dd rdenti fy the reason for the non-ullllzation of funds and take 

appropriate measures to en.sure that the allocated funds arro utUized, schemes I 

activmes be adequately provided for and nurtur.c:1d systematically and 

impfementod vigorous[y. 

So 



MPLAD 

3. Th0 committee deliberated on a Wido range o f issues relatod to MPLAD 

Scheme such as: 

10 Revfewlng of MP'LAD gu idoliries without full consul~Uons with the 
Members 10F ParllamenL 

(ii) The difficulty fac·e{j by MPs in submission of Utilization Certificates. 

(iii) Delayed execution of recommended projects undor the scheme. 

(iv~ Need to increase the MP LAD fund's from 5 crore to 1 o crore under the 
scheme. 

(v) GST exemption for works ex.Bc:uted under MPLAD Scheme. 

These issues arc complex and would require careful considorati·on to 

Identify viable solutions that c an effectively address them. Tim Committee has 

thus decided to1 examine the subject s·eparately in detai l. 

Shortage of Man power 

4. The Commlrttee have not,gd w i th concern the shoftag,9 of manpoi.ver in the 

Ministry, especjaUy in the senior and jun ior statistica l office cadrn ; on 301h 

November 2022, 266 vacancies exist which is roughly 33•fr> of the total sanctionod 

strength. The Committee, therefore, mcommend the Ministry to pursue the matter 

of recruitment with Staff SeJection Commission (SSC) vigornt1sly so that the 

vacancies can be filled wlthin this financial year. W1ith regard to shortage of 

manpower in Fiold Operation Divls1or~ in NSSO, the Committoo would recommend 
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for recruiting more ticld ba:sed staff Oh a mission mode basJs for ace.unto and 

reHable data col lection . 

. Per;odic Labour Force Survay (PLfS) 

5. The res.ponse of the ~Jllnistry tligMlghts the slgnificance of the Pell'lodic 

Labour Force Survey (PLFS) launched by the National Statistical Office {NSO) In 

2017. The Survey serves as a valuabJo tool ln generating annual estimates of 

various employment an d unemployment indica tors ror lboth rura l and urban 

areas, providing essentia l ~ocio-oconomic insights. Tlte Committee ob&erve that 

the Mrnistry h-<ls taker1 fnltiatives towards leverag rng advanced information 

technology to address the time-lag in roleas.ing t he PLFS reports. The Quarterly 

Bulletfn of PLFS for the Quarter April-June, 2021 was released in March 2022, for 

July-September 202.1 in March 2022 11 for October-December 2021 was release-d ~n 

May. 2022, tor January-March 2022 in J unoe 2022, for the quarter April..J'une 2022 

was re leased in August 2022 arid for July-September 2022' was refeased in 

November, 2022.Tho Comm1tte11 recommend tnat the !Ministry continues to 

prioritii e th e use of techno logy in the PLFS survey, such as data analytics to.ois 

and automatioll technfques. to improve the efficiency of data processfng and 

rGduce manual errors. 

P1edgtermi ne-d Annual Calender 

8. The Com m1ttee note that the p ubrl cat ion of l<eiy statistical data and surveys 

by the Ministry l'las not been regula r. The need for t imely and reHable statistics for 
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policy formulation and planning cannot be over 1etnphasized. To addre-ss this 

issklle, the Committe-e recommends that the Ministry establlsh a predetermined 

calendar of specific dates fo r th{J publ icatio n of key statistical data, Thms c;il endar 

should be widely disseminated to all stakeholders and should include clear 

timelhnes for t tle· publlcation or var~ous data that ar1e released under the MOSP1. 

The Committee further recommend that the Ministry ensure t hat ths pubricatlon of 

statistical data .adheres. s trictly to thie priedeterrni ned calcrndar. EstabHslh i ng a1 

predatermi'1ed ca11endar f·or the publicatirJn of statistical data wlll provide greater 

predictabiHy and transparet11cy and enable stakeholders to p lan be·tter and mako 

Informed decisions. Tlhe Committee believe tha t this is essential for promoting 

aata-driven policy-making and ·effective impicment<1,tion of devolo·pment 

programs. Tho Gommmittee thetefor-e u rge the Minjstry to take Immediate action to 

es.tab I ish a predetermined ca le n da r of s pe c.ifi c dates for th Q publication of key 

statistical data and to ensure that this caJendar is forlowed strilctly. 

Econ om le Ce n.s us 

7. The Committee .understand that Economic Consus (EC) provides valuable 

insights into spread I c I us te rs of economic activjtie-s . ownership pattcms1 source 

of finance etc. of all. establishmonts in lhe- country. Regarding the 711
i EC, which 

was launched in 2.019, the Ministry informed that using advanced ICT tools f 7ln EC 

was completed in March 2021 . Tlhe Ministry furthc·r inforrmed that 71
h Economic 

Census data collection. and supervision wera affected due to several operational 

challDJ!'l·gos. Including fig COVI0 -19 pandem,ic. 7~'1 EC iresuH.s arn1 yet to be finaHxed 

as approval of provisional 1results is yet lo b~ obtained f rom various state 1·evcl 
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c:oordinatio11 i;ornmittees. The Committ0e note that 1he release of t he 7Ni 

Economic Census h.ae been delayed . Tho Commitme thu& recommend that the 

Ministry take ~ p roactive approach to exped ite the proce&s of data collection at 

state level and work clos ely with th9 states to overcome any obstaclos they may 

be fac•ng in providfng the required data . The Ministry should also provrde 

ad a irtiona I resources to the states that are facing statistical capacity cons train ts 

in terms of p rovld i ng data. 

Support for Statistica l Strengthening {SS S) 

8. The Committee note a signmcant decrease in budget allocation for the 

support for statistical strengthen[ng (SSS) sub-Scheme from Rs.52.63 crore in 

2D22-23 to jus·~ Rs. 10.3"1 crore in 2023-24! h1dicati119 a downward trend of 80%. 

The reason furntshed by lh-e IVUn1isriry for t he shortfa.U incliudes the existing pace 

of expend rturc and the past of underutilization of funds. Tho Committee. 

therofore, recommend tha1 thP. Ministry conduct a comprehensive review of the 

previous year's fund uti lization and i dentify the specific masons for 

"nderutlliza £on of funds. f hi;, Committa'9 als.o fee l that Minis1ry sh.ould consider 

implemen&ing measures to rm prove the mo nitorir"lg a!"d evaluation of the SSS sub 

schaimo l o track progres~ and identify areas for improvement The Committee 

would like to rurtl1er emphasiz0 t hat schemes f activities should b.e adequatoly 

provided for and nurtur&d ~ystematfo.1lly and irnp fgmented vigorously so that 

desired objecti>yes are fully achieved in the manner envisaged. 

"'.l'l'l 



Monitorjng__of Projects and Infrastructure. 

9. The Oommittae note that t!he Infrastructure and Project Monitoring Divfsion 

(IPM1D'1 of the Ministry is ma1ndated with monitoring of Cantrai Sector Projects 

costing mo:rc tha1n Rs.160 i:rore in 11 key sectors. The IPMD aGts as an 

indepcndont watchdog and monitor f lagged s1ow J'wayward projects. The 

Committee also note that as on 01.02.2023 thQre were 1454 ongoing central sector 

projects on the OCMS portal of fue Minrstry ; approximateJy 60% of projects are 

having time overrun with aver.age delay of approximately 40 months 3nd 335 

projects wc1£1 1Mavi1ng cost overrun of Rs_4_46 lakh crote. The reasons furnished 

by dle Ministry for the tiime and cost over-run in ptojectB include factors such as 

undet>estimation of original c ost. changes In rat@os of foreign exchange and 

customs duty, high cost of environmental safeguards, spi raUng land acquisition 

costs amongst others. Tiho Committee do acknowledge that mechan~sms are in 

place and some of tho stated factors cannot be avoided. 

N1ew Delhi; 
15 March. 2023 
24 P kaJgunaN 1944 (Saka) 
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Minut@s .or the le"rth sining of lthe Standrng Committiee on Financ1c (2022w23J . The 
Committee sat on Tuesday, the 2a•h February. 2.D23 fr,om 11 00hr5. to 1300 hrs in 

Committao Room ·o·. Par,iamont Housg Annexe, New Delhf. 
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WllNESSES 

MJ_njsf.-_v of Statietic-"9 arid Prograrnme hnp lementation 

1. Shri Arun Kumar Biswas, DG (C&A) 

2. Shri Jaya.nt Sinha, AS & FA 

3. Shri Alok Shekhar, Additional Secretary {Pl) 

4 Sml Nivedita Gupta, DG (Statistics) 
5. Shri Ghan Shyam, ADG (lllCU) 

6. Shri P.R.Meshrarn. ADG (Computer Centr1e) 

7. Shri Tanwa@r Qamar Mohammad. Joint Secretary (Adminrstration) 

8. Shri Arindam Moda.k, DOG (PO 
9. Shri f::1ankaj Srivastava, DDG (EC) 

10. Ms. Sanghmitra Bandopadhyay. Dire ctor, ISi Kolkata 
11 . Shn Praveen Shukla; DDG [FOO) 

12. Sm l Chetna Shukla, ODG (FOO) 

2. At the oulsel, lt·e ChaiJ;per.son we1com~d lhe Members and l he wilnesses t o I.he 

simng of the Committee. Aftor customary In rnduction the Minis.try gave a PowerPoint 

Presentation on the mandate of the MinistIY and bi..Jdget alfocations. The subsequent 
Issues discussed includa Members of 1Parllamenl Local Area Development Scheme 

(MPLADs), modernization of data ooUection and da1a management processes for lhe 
cer\Sus, sfeps taken to improve the quality of Go1Jemment statistics. ina rdtnare delay 

caussd in rereasing of 7rn econommc census, labour statistics, National Programme for 

improving quamy of statistics in India, revised guidelines on MPLAD scheme. 

adrnioistratin of fund Hows, amendment of MPLAD guidelines Wlll:hout consulting the 

Members of Parriament. review of H e latest drafl. guidennes issued on M PLAD scheme. 
capacity development scheme. periodic. Labour Force Survey, low budgetary outlay for 

support for statisticat strengthening such scheme, abolttion of veto PO\l\•er of Deputy 

Commissioner under MPLAO scheme, .abolrtion of process of submission of utilizahon 

certificate under MP LAD .scheme, exclusio11 of fiJ1 P LAD developrnt3:nt works or capital 

ex.pendi'ture on buying equfpment from GST, methodofogfil.al change in periodic labour 

force survey and other schemes, publication of integration of CSR fu nds mth MPLAOs, 



prnd@terrn,ned ca lendar of spgcific datas of each of the surveys done by Ministry or 

Statisl.Jcs and Pro.gramme Implementation, steps lake11 by the Min.st1y duriflg the la:st 

,few years to reduce or eliminate political m1erterence jn terms of quality of :survey. t11e 

data collection actlvittes, methodology end subse-quen1 ana1ysis, delinking of ISi from 

tlie Mina try of Statistics and Programme Implementation, Statistical dat~ book, 

Consumer Price- Index and' Index of lndustnal Production. 

3. The witnesses responded to the queries raised by the Members and the 

Cha irpm~on then directed the representati'Yes of tt1e Mmfo~ of Statistics and 

Programme I mp1ementation to fum[s h written replies to lhe points rB<ise-0 by the 

Members which could not be readily replied by them during tlle discussion with in a 

week to the Secretariat 

he witnesses lheri withdrew. 

A verbatim record of lhe proceed ings has been kept 
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PABT I 

2. xx xx xx xx xx xx 
xx xx xx xx xx xx_ 

(The witn ~ sses th~n wilhd reiw) 

J _ Al 1he outset, me Chairperson welcomed the Members to the sitting of the 

Committee. Thereafter, the Committee look up the tollowmg draft repons for 

COJI s.iderafion and adopti:cm: 

{I) Fifty-Fourth Report on Demands for Grants (2023-24) of tfl.e Minisby of 

Finance (Departments of Econommc Affairs, Expenditure, Flnanc1aJ 

Services, lnvastmenl & Pubhc Asset Management and Public 

Enterprises). 

(ii) Fifty-Rfth Report on Demands for Grants (2023~24) or the Ministry of 

Fr nanCQ (Depa rtm e ril of Re11enue) _ 
(Ui) Fifty-Sixth Reporm on Demands lor Grants {2023-24) of the Ministry of 

Corporate Affairs. 

(iv) Fifty-Seventh Report on Demands for Grants (2023-24) of the Mmistry of 

Planning 

('11} Fifty-Eighth Repon on Demands for Grants (2023-24} of the Mmistry or 

Statistics and Programme I mptementat1on. 

After some deliberalions1 lhe Committee adapted draft Reports on DfG (2023-

24) and aiulhorised the Chairperson to finalise them and present the Roports to the 

Parliamenl 

The Committee then adjourned. 

A verbatim record of the proceed~ngs has been kept. 


